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IN THE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCH AT PUNE

EXECUTION APPLICATION NO. 05 OF 2025 (WZ)
IN
ORIGINAL APPLICATION NO. 33 OF 2025 (WZ)

Pathan Fuzailkhan Asifkhan ... Applicant

Versus

Gujarat Pollution Control Board & Ors. ... Respondents
AFFIDAVIT ON BEHALF OF RESPONDENT NO. 1 - GPCB

I, Shri Kishor. N. Vaghamashi, adult, serving as Regional Officer with the
Guijarat Pollution Control Board (GPCB), having office at Bharuch, do
hereby solemnly affirm and state as under:

1. | am serving as the Regional Officer with Respondent No.1 —
Gujarat Pollution Control Board (GPCB) and competent as well as
authorized to file this affidavit. | am fully conversant with the facts
and circumstances of this case.

2. The present affidavit is being filed in compliance with the Order
dated 29.08.2025 as also the subsequent Orders passed in
Execution Application No. 05 of 2025, whereby Respondent No.1
was granted time to file reply affidavit and ensure progress in
execution of the order dated 17.04.2025 passed in OA No. 33 of
2025. However, despite sincere efforts, there has been a delay in
filing the present affidavit, which infact has occasioned on account
of inadvertence. Yet, such delay has also led to place the progress
that has taken place in compliance of the Order passed i
Hon’ble Tribunal and therefore, the same may kindly
and condoned in the interest of justice.
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. Respondent No.1 submits that the order dated 17.04.2025 has

been executed in its true spirit and intent. The process of removal,
handling, transportation and final disposal of the hazardous waste
stored at the premises of Respondent No.2 is concluded. In
compliance with direction No. 6 and 7 of the order dated
17.04.2025, Respondent No.1 initiated and awarded the work
orders for scientifically removing, transporting and disposing the
hazardous waste lying at Plot Nos. 201-204, GIDC Palej, District
Bharuch. The same was awarded to M/s BEIL Infrastructure
Limited, Ta. Ankleshwar, Dist. Bharuch vide Order dated
09/09/2025 having incineration facility, to M/s Anas Green
Environment Pvi. Ltd. Shed no. A2/1231, GIDC - Sarigam, Ta.
Umbergaon, Dist. Valsad as well as to M/s Banas Waste
Management LLP, 201, 2nd floor, ISCON Atria-2, Gotri Road.,
Vadodara having pre-processing facility. The details thereof are
annexed hereto and marked as “ANNEXURE - R1 & R2".
Further, in accordance with the Work Order dated 09.09.2025
issued to the Schedule-l Environment Auditor, TIFAC-CORE,
Surat, the supervision of scientifically lifting, transportation,
sampling, documentation and reporting of the hazardous waste
removal exercise at Plots No. 201-204, GIDC Palej was carried
out under their continuous monitoring and certified reporting.
Monthly reports are annexed hereto and marked as “ANNEXURE
— R3(Collectively).

. It is submitted that as on 21.02.2026, the total quantity of waste

removed and transported for authorized disposal is as follows:

Waste sent for pre-processing: 3060.065 MT Removed
Waste sent for incineration: 223.88 MT Removed
Total Lifted: 3283.945 MT
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5. It is respectfully submitted that the accumulated hazardous waste
has already been removedlifted from the site. The cleaning of the
floor surface occasioned by logistical operations, vehicle
movement, and associated activities is currently in progress. This
cleaning is being performed by the allotted agencies and is
expected to reach completion within a short duration. Photographs
documenting the current status are annexed to the progress

report.

6. As per the undertaking executed by Respondent No.2 and the
landowner, and in accordance with the earlier affidavit and CPCB
Guidelines, and Order of this Hon'ble Tribunal dated 17.04.2025
the entire cost incurred for removal, treatment and disposal is to
be recovered from Respondent No. 2 — Eco Waste Management
Pwt. Ltd.

7. It is further respectfully submitted that though, in compliance with
the direction of this Hon'ble Tribunal dated 17.04.2025,
Respondent No. 1 = GPCB carried out the work of scientifically
removing, transporting and disposing the hazardous waste lying
at Plots No. 201-204, GIDC Palej, the said activity is required to
be undertaken at the initial cost of the Board, to be subsequently
recovered from the responsible parties. As per the notarized
undertaking dated 04.12.2021 executed jointly by the Respondent
Unit and the landowner, they have expressly accepted joint and
several responsibilities for any environmental damage and for
bearing all remediation and disposal expenses. In furtherance of
the same, this Respondent has issued 06 individual demand
notices and lastly vide dated 25.02.2026 to both Shri
Shreevangala Vijay Bhaskar Reddy and Shri Mohammad Hanif
Kadari, directing them to remit the cost of clearance, lifting and
disposal of approximately 3283.945 MT of hazardous waste,
valued at ¥10,92,82,560 (including cost of supamsm;}*q,ﬂ *"'-ﬁrp\

10,62,000/-). However, despite issuance of such noticeg, .-.Emﬁﬁ
the lessee nor the lessor has responded or made an 3 (i Verd) e

N



30

that the entire expenditure incurred for the ongoing disposal
activity is liable to be recovered from the said responsible persons,
strictly in accordance with their undertaking, the CPCB Guidelines,
and the Orders of this Hon'ble Tribunal. Copy of the last letters are
annexed hereto as “ANNEXURE - R5".

8. In view of the above submissions, it is most respectfully prayed
that this Hon'ble Tribunal may be pleased to take this compliance
affidavit on record.

What is stated herein above is true and correct.

Solemnly affirmed at Bharuch on this 25 day of February, 2026.
;

‘\Q?.)(-j,f
Deponsent.

SOLEMNLY AFFIRME.
BEFOR

FﬂRbt'/: VORA

GG"JL. LXDIA

sr.No.. 2. ......MJJEJ%
my Commission E:q:-frea on 27-11-21

'\-\ b4 ER L] I11\11]*1\]!1}%I; ||'| _:.1:|Ll-.l\l;i\};\l‘t!111l\1\11;\11‘1‘il|,“['|1:|11



— 31

GUJARAT POLLUTION CONTROL BOARD
W Regional Office, Bharuch

% C-1/119/3, GIDC Phase-2, Narmadanagar, Bharuch — 392 015.

NP” Phone: 02642- 246 333, E mail ID : ro-gpeb-bhar@gujarat.gov.in

No: GPCBIBHARUCH/ID-B86796/7946/2025 Date: 09/09/2025
WORK ORDER >

To,

M/s. BEIL INFRASTRUCTURE LIMITED,

(formally known as Bharuch Enviro Infrastructure Limited),
Plot No, 9701-16, GIDC Estate,
Post Box No. 82,

Taluka-Ankleshwar, District - Bharuch.

Sub: Work order for the disposal of hazardous waste from the site of M/s. Eco Waste

Management, located at Plot No. 201 to 204, GIDC Palej-392220, Taluka and District,
Bharuch.

Ref:

1) GPCB HO letter No. GPCB/HAZ-Gen-740(1)/PCB |D-86796/861951/2025, Dated: 06/05/2025.
2} Your email Dated 05/10/2024

3) Minutes of EDC Fund Utilization Committee meeting dated 18/08/2025
4) HO Email dated : 08/09/2025

Sir,

In connection to the above subject and references, it is to inform you that the hazardous
waste stored in huge quantity at Eco waste Management, plot Mo. 201 to 204, GIDC Palej, Dist.
Bharuch is required to be disposed in an environment sound manner at the earliest. This HW
includes liquid as well as solid material which is laid down at the premises. Further, the Hon'ble
National Green Tribunal (NGT), in its order dated 17.04.2025, has directed GPCB to clear the
hazardous waste lying at the site, The expenses for this operation will be recovered from M/s Eco
Waste Management. The industry was found in violation of the Hazardous and Other Wastes
(Management & Transboundary Movement) Rules, 2016, leading to closure direction, cancellation
of CTE/CCA, and legal notices.

To date, the responsible party has not undertaken any action regarding the disposal of
hazardous waste found within the footprint area. This includes pre-processing, incineration, co-
processing, and off-site disposal at an authorized common facility.

A work order is hereby issued for the disposal of hazardous waste from the footprint area
of the Eco Waste Management site, located at Plot Nos. 201 to 204, GIDC Palej, District, Bharuch.
The disposal process includes sampling, analysis, segregation & incineration, The hazardous
waste shall be transported to your incineration facility for these services within the stipulated

CI‘r Scanned with OKEN Scanner
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timeframe. Upon completion of the disposal work, a summary report must be SUbMiit gy
the condition of the premises and the surrounding area. These aclivities are subject 4, the o lng
O

terms and conditions.
The Board has also issued work order for lifting of hazardous waste for Pre-pr

lying at Eco Waste Management site, located at Plol Nos. 201 to 204, GIDC Palej, Districs B Ing
to M/s. Anas Green Environment Pvl. Lid, Dahej, M/s. Banas Waste Managemen LLp, ﬂﬂhﬁj th

coordinate with both facilities for the work, 8

1. Scope of Work
1.1 Sampling and analysis of hazardous waste for CV, Chloride, Cyanide, Sulphur, ang H,s

1.2 Camry out the segregation of hazardous waste for incineration and pre-prmshg‘ .
coordination with the pre-processing facilities of M/s. Anas Green Environment Pyt Ltd,, Dﬁﬁj_
and M/s. Banas Waste Management LLP, Dahej.

1.3 . Supervise the entire hazardous waste disposal activities from the footprint area at Ecq Waste ]
Management, located at Plot No. 201 to 204, GIDC Palej, District Bharuch. This iﬂdUdasm
sampling, analysis, manifest system, transportation, and final disposal of hazardous Waste g
your incineration facility.

1.4 Obtain a one-time permission from the Gujarat Pollution Control Board to accept hazardoys
waste from the site of Eco Waste Management.

1.5 Provide weekly and monthly reports that include relevant documents like manifest report,
analysis report, transportation details, to ensure proper execution and compliance wi
regulations.

1.6 Submit a work completion certificate and a site clearance certificate once the hazardous waste
disposal work has been successfully completed on-site.

1.7 Prepare and submit a summary report of the premises, including the quantity of hazardous
waste disposed, copies of manifests, and analysis reports, upon completion of the hazardous l
waste disposal work. The report should document the condition of the site and confirm that al
incinerable hazardous waste has been lifted from the footprint area.

2. Specific Conditions

2.1 Mobilization and Timely Completion
You are required to mobilize necessary resources and commence work immediately upon
allocation, ensuring all activities to be completed within stipulated time frame.

2.2 Hazardous Waste Transportation

Transport all hazardous waste using the manifest system, either through the XGN portal of

manually. Coples of all transport manj : nd
the Head Office at Gandhin agﬂar, nifests must be submitted to both the Regional Office &

231} i
fting and disposal of hazardous waste in an environmentally sound manner

You are responsible for lifting all incinerable hazardous waste from the unit and the sunﬂuﬂd*"g

footprint area, This act: :
manner, 'S aclivity must be carried out in a scientific and environmentally sound

G‘r Scanned with OKEN Scanner
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2.4 GPS-Enabled Vehicles

Hazardous wa
ste shall
waste, accompanied b},hﬁ transported only in GPS-enabled vehicles authorized for hazardous

¥ m 4 -
transit, proper manifest documentation to ensure traceability and safety during

2.4 Envi
nvironmental Safeguard During Operation

Take all necess
ar
the operation thma;;ﬁr:u?lirecauthna to protect the health and safety of personnel involved in
public health risk. Ensure tt? duration of the project to avoid any secondary contamination or
facility or In the stro at no adverse Impact or effect occurs within the premises of the
unding area during the course of operations.

2.6 Final Disposal

Final dispo

|NFRHSTIEU?TUSR“€“U°"” be carried out at your incineration facility M/s. BEIL

located at Ankleshwar h:rlT[I}EE:x (Ifﬂl"Dl‘ﬁﬂ“y' known as Bharuch Enviro Infrastructure Limited),
; ahej, District - Bharuch ' f disposal shall be

submitted upon completion of the work. haruch and a certificate of disp

2.7 Designated Hazardous Waste

Liﬁ "
only the designated hazardous waste from the identified foot print areas and ensure that

the waste is sent solely for its intended method of disposal,
2.8 Coordination with Schedule | Environment Auditor and pre processing facilities

Coordinate with the Schedule | Environment Auditor appointed for supervisory work, pre-
processing facilities and concerned requlatory authorities during the execution of the work and
ensure l5‘-\(1n‘tl:tllﬁmn’:.:e with all applicable norms and guidelines. You are required to comply with
suggestions or instructions provided by the Schedule | Auditor till completion of the project.

2.9 Completion of work within the stipulated timeframe

Accomplish work as early as possible or within 6 months. You will be responsible for the
scientific disposal of incinerable hazardous waste from the facility during the monsoon season
to prevent any adverse environmental impact due to runoff within or in the surrounding area.

210 No Liability on GPCB

B) shall bear no responsibility or liability for any

The Gujarat Pollution Control Board (GPC
in connection with this project.

personnel, equipment, of property engaged

2.11 Waste Quantity Verification

A mechanism must be implemented to verify the actual quantity of waste liftied from the site
against the intended quantity of hazardous waste. This is crucial, as payments will be
disbursed directly based on the certification provided Dy the appointed Schedule |

Environmental Auditor.

2 42 Documentation and Reporting
Document progress report, the entire including process relevant and maintain records for
regulatory inspection. ‘A documentation and supporting such as records, photographs, data,
shall be submitied to the competent authority every week and monthly basis.

2 13 Compliance with Hazardous Waste Rules

licable provisions of the Hazardous and Other Wastes (Ma nagement and

with all a
Comply % ement) Rules, 2016, along with any subsequent amendments.

Transboundary Mov

G‘r Scanned with OKEN Scanner
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2,14 Dispute Resolution

All decigion disputes will be resolved by fhe Competent Authority of GPCB, whose deciy,
s
Y

final and binding.
3. Documentation and Compliance Requirements

3.1 Notarized Agreement

reement within 3 working days after the award of the work ordar “ifng

Submit a notarized ag
he terms and conditions mentioned herein.

that you agree wilh allt

3.2 Relevant Documentation
The agency shall submit all relevant documentation, including but not limited to:

« Weighment slips
« Site photographs
« Hazardous waste manifests

« Transport documents
Acknowledgments from your incineration/pre-processing facility

These documents shall be submitted to the Schedule | Environmental Auditor appointe fo,
the supervision and oversight of the hazardous waste disposal work.

All submissions must be:

« Authenticated
« Duly signed by a responsible and authorized personnel of the agency

« Systematically maintained for verification, compliance checks, and audit
purposes

4. Financial Conditions:

4.1 Completion-Based Payment

Payments will be made on monthly basis after successfully completed as defined under the |

scope of work.
4.2 Invoice Submission
Billsfinvoices must be raised in two copies.

4.3 Payment Mode

All payments shall be made through NEFT/RTGS or any other electronic payment mode 8
deemed appropriate by the Board. ! Ty

4.4 Fixed Payment Amount

Only the amount finalized for the sco i ;
pe of work is payable. Any additional claims of
unapproved charges shall not be entertained by the Gujarat Pollution gnn"m Board {GPCEII-

4.5 Certification Requirement

Fa.:m 4
Emrlrnnr:;:n“:r ::dil: de after receiving a work completion certification from the Schedule !
from the Regional c};r:eppuémﬁ by the Board and a satisfactory work completion certificate
Branch), GPCB, G nah‘r' haruch, Payments will be processed by the Head Office (AcC
 Gandhinagar, with the help of Unit Head Bharuch and the Unit Head of thé

G‘r Scanned with OKEN Scanner



g work is not done satisfactorily, the corresponding amuuntw

Hazardous Waste Branch. lf. th
be deducted from the total bill. |
]

4.6 Documentation and Audit
ubmitted by the agency and may be SUbjecy 4
8

. . :
All payments will be based on documents e ikl o e XeetIon Ty load 1o ot

financial audit. Any lapses or deficiencies in Y
during audit or review processes could impact payment processing

4.7 Payment Rates

The payable amounts are:
ransportation and incineration Cost: INR 48 gy Ber

- i is, segregation, t /
Sampling, analysis, segreg ive of all applicable duties, SUrcharges

MT + applicable GST. These rates are inclus

and associated costs. _ _
« Actual payment will be made as per quantity of wastes cerified by the appointeq

Sehedule | Environment Auditor.

5. No logistics (transportation, manpower, or equipment support) shall be provided by the Bgg;, "
The concerned institute/agency shall make its own arrangements for the same within e

financial scope of work.

Note: This work order has been issued after obtaining approval of the competent authority of
the Board.

For & on behalf of
GUJARAT POLLUTION CONTROL BOARD
~
V>
(K. N. Vaghamshi)
Regional Officer, Bharuch

Copy to: r

1) The office of Hon'ble Chairman Sir, GPCB...for kind information pl.

2) The office of Hon'ble MS, GPCB.... for kind information pl.

3) The Unit Head, Bharuch... for necessary actions & follow up with account branch
for time to time payment release.

4) The Unit Head, HAZ Wastes Cell...with a request to facilitate the incinerator
uﬂvgz::t?ir‘ for rne;mfest generation through online system during approved hazardous

I i . i

s sposal work & follow up with account branch for time to time payment

5) The Account Officer, GPCB .. for information and necessary action please

6) The Convene T 5 :
7) Select fila . EDC Fund Utilization Committee. ... for information please

(¥ Scanned with OKEN Scanner
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GUJARAT POLLUTION CONTROL BOARD

e, e
D Regional Office, Bharuch
Wy C-1/119/3, GIDC Phase-2, Narmadanagar, Bharuch = 392 015.
Phone: 02642- 246 333, E mail ID Mpcb-hhar@gu'arat.gnu.in .
Date : 09/00/202°

No: GPCB/BHARUCH/D-86796/7947/2025
ek

WORK ORDER

To,
1) M/s. Anas Green Environment Pvt. Ltd,,
Shed No. A2/1231, GIDC Sarigam,
Tal. Umbergaon, District — Valsad (396155)
2) M/s. Banas Waste Management LLP,
201, 2™ Floor, ISCON Atria-2,

Gotri Road, Vadodara — 390021.
Sub: Work Order for the disposal of hazardous waste from the site of M/s. Eco Waste

Management, at Plot No. 201 to 204, GIDC Palej-392220, Taluka & District — Bharuch.

Ref:
1. HO letter No. GPCB/HAZ-Gen-740(1)/PCB ID-86796/861951/2025, Dated : 06/05/2025.
2. Your letter dated 21/06/2025.

18/08/2025

3. Minutes of EDC Fund Utilization Committee meeting dated
4. HO Email dated : 08/09/2025

Sir,
In connection to the above subject and references, it is to inform you that the hazardous
waste stored in huge quantity at Eco waste Management, plot No. 201 to 204, GIDC Palej, Dist.
in an environment sound manner at the earliest, This HW

Bharuch is required to be disposed

includes liquid as well as solid material which is laid down at the premises. Further, the Hon'ble

National Green Tribunal (NGT), in its order dated 17.04.2025, has directed GPCB to clear the
hazardous waste lying at the site. The expenses for this eperation will be recovered from M/s Eco

Waste Management. The industry was found in violation of the Hazardous and Other Wastes
(Management & Transboundary Movement) Rutes, 2016, Jeading to closure direction, cancellation

of CTE/CCA, and legal notices.
of

1ot undertaken any action regarding the disposal

To date, the responsible party has
ludes pre-processing, incineration, co-

within the footprint area. This inc
at an authotized common facility.

ed for the disposal of hazardous waste from the footprint area
Jocated at Plot Nos. 201 to 204, GIDC Palej, District, Bharuch.
ling, Analysis & Segregation for pre-processing, The Hazardous waste
Pre-processing facility for these services within the stipulated

rk, a summary report must be submitted detailing

f the disposal wo

hazardous wasle found
processing and off-site disposal
ork order is hereby issu

AW ,
ment site,

of the Eco Waste Manage
The disposal includes samp

shall be transported to YOU

ompletion 0
Page 1 of 6
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fip area. These activities are subjeet to the follow;
.. ing

the condition of the premises and the sun ound

terms and conditions.
The Board has

Feo Waste Management site. Io

REIL Infrastructure Limited. D

13§ ol incinerable hazardous waste lyin
04, GIDC 'nlej, District, Bharueh 1o ﬁfﬂt
I H.

ilready isened work apder for lifit
winate with this facility for the worg

o at Dot Nos, 201 10 P

il
. S0, C0o

.-1!1uj='.-"m|~;[1:5|nwn

i the hazardous waste laying at MJs. Be,,

1. Scopeof Work

1.1 Unit shall prepane the site for proper S::gl“ci;'ﬂ“ﬂ” &li

201-204, GIDC Palej.

sis of hazardous waste for CV, chloride, sulphur and pH.

waste management., plot no.

1.2 Carry out sampling and analy

1.3 Carry out the segregation of ha

zardous waste for Pre—pmcassing in coordination with the M/g

| Environment Auditor.

hwar and Sch-
o waste management, plot

ift the material from M/s. Ee
any, chloride 02 to 20%, Sulphur

chloride 02 to 20%, .

BEIL Infrastructure Ltd., Ankles
facility shall |

1.4 Both the pre-processing
id waste material, CV-

no. 201-204, GIDC Palej having liqu
Joss than 15% and pH — actual. Solid & semi solid waste material, CV-any,
less than 15% and pH — actual.

waste disposal activities from t
to 204, GIDC Palej, District Bharuch. This includes the

and final disposal of hazardous waste at

Sulphur
1.5 Supervise the entire hazardous
ot No. 201

he footprint area at Eco Waste

Management, located at Pl

sampling, analysis, manifest systen, transportation,

your Pre-processing facility.

_time permission from the Guijarat Pollution Control Board to accept hazardous

1.6 Obtain a one
waste from the site of Eco Waste Management.
include relevant documents like manifest, Analysis

1.7 Provide weekly and monthly reports that
report, transportation details etc. to ensure proper execution and compliance with regulations.
1.8 Submit a work completion certificate and a site clearance certificate once the hazardous weste ﬂ

disposal work has been successfully completed on-site.
1.9 Prepare and submit a summary report of the premises, including the quantity of hazardous waste

disposed, copies of manifests, and analysis reports, upon completion of the hazardous Wast®

disposal work. The report should document the condition of the site and confirm that all Pre-

processing hazardous waste has been lified from the footprint area.

2. Specific Conditions

2.1 Mobilization and Timely Completion

You are requir T
ﬂllncaﬁgnmgi::, cd to lmab}h:'::a‘:a necessary resources and commence w
' ring all activities to be completed within stipulated time frame.

ork immediately upon

2.2 Hazardous Waste Transportation

(¥ Scanned with OKEN Scanner
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Transport all haz

. azardons waste s i

manually, Copies of all ||-11‘::!:\ P .ﬂw manifest system, cither through the XGN portal or
sport manifests must be submitted to both the Regional Office and

the HIL‘:'IL;I L-H‘ﬁ'l.‘f' it (iﬂﬂ:”ﬁ“ug“r_

2.3 Lifting and dispos
3L f isposal of haznrdous waste
ardous waste in an einviconmentally sound manner

You are responsible for liti

=1 : [k 4] 1 1 i I I
mentistied iln e ':II hl’f.ang‘ all Pre-processing hazardous waste as per acceplance crieria
hazardous 1.-;-1:-:1.: F Hf:‘ b from II.uT' unit and surrounding footprint area, including liguid
Ste present in tanks. This sctivity must be carried out in a scientific s

cavironmentally sound manner.
2.4 GI'S-Enabled Vehicles

:j:;l::lﬁrd‘;:gls “m-“c‘ 53;:11] be transported only in GPS-enabled vehicles authorized for hazardous
aste, accompanied by proper manifest documentation to ensure traceability and safety during

{ransit.
2.4 Environmental Safeguard During Operation
Take all necessary safety precautions to protect the health and safety of personnel involve din
ry contamination or
f the

the ?Pemﬁ“ﬂ t!u‘ﬂughout the duration of the project to avoid any seconda
public health risk. Ensure that no adverse impact or effect occurs within the premises O

facility or in the surrounding area during the course of operations.

2.6 Final Disposal
Final disposal of the hazardous waste shall be carried out as per CC&A conditions after pre-
upon completion of

processing at your facilities and a certificate of disposal shall be submitted

disposal work.

2.7 Designated Hazardous Waste
Lift only the designated hazardous waste from the identified foot print areas and ensure that the

waste is sent solely for its intended method of disposal.
2.8 Coordination with Schedule I Environment Auditor, BEIL & Authority.

Coordinate with the Schedule I Environment Auditor appointed for supervisory work & BEIL
ace and concerned regulatory authorities during the execution of the

working at the same pl
work and ensure compliance with all applicable norms and guidelines. You are required to
comply with suggestions or instructions provided by the Schedule T Auditor till completion of

the project.
2,9 Completion of work within the stipulated timeframe

Accomplish work as early as possible or within 6 months, You will be responsible for the
of Pre-processing hazardous waste from the site. You shall take
the monsoon season to prevent any adverse environmental

scientific disposal
transportation also.

precautionary measures during
impact due to runoff within or in the surrounding area and during

2.10 No Liability on GPCB
The Gujarat Pollution Control Board (GPCB) shall bear no responsibility or liability for any

personnel, equipment, or property engaged in connection with this project.
Page 3 of 6

2.11 Waste Quantity Verification
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verify the qetual quantity of waste lifted frop, the «

¢ waste, This s crucial, as payments will be dishc site

\c appointed Schedule T Environmentaj -*'kugl:
I'lﬁ]‘.

must be 'i|11['r|1.:|1‘|c|1lL'L[ Lo

ed gquantity of haza ndlm
eation meulcﬂ by (I

A mechanism
against the intend !
directly based on the certifl

212 Documentation and Reporting

including process relevant and maintain reorqs ;
and suppotting such as ruum'df., photographs, data .‘ih or
every week and monthly basis. , &hal]

Document Progress report, the entire
reculatory inspection. A documentation
be submitted to the competent authority

3 13 Compliance with Hazardous Waste Rules

Comply with all applicable provisions of the Hﬂgurdnus and Other Wastes (Management apg
Transboundary Movement) Rules, 2016, along with any subsequent amendments,

2.14 Dispute Resolution
All decision disputes will be resolved by the Competent Authority of GPCB, whose decision i

final and binding.
3. Documentation and Compliance Requirements
3.1 Notarized Agrecment
Submit a notarized agrecment within 3 working days after the award of the work order, stating

that you agree with all the terms and conditions mentioned herein.

3.2 Relevant Documentation

The agency shall submit all relevant documentation, including but not limited to:

» Weighment slips

¢ Site photographs

« Hazardous waste manifests (from Eco wasle to your facility and your facility to final
disposal)

« Transport documents

e Acknowledgments from your pre-processing facility as well as imal disposal.

These documents chall be submitted to the Schedule I Environmental Auditor appointed for b2
supervision and oversight of the hazardous waste disposal work.

All submissions must be:

* Authenticated
: ls?--lul}r mgn‘ed by a rf:spunsihle and authorized personnel of the agency
ystematically maintained for verification, compliance checks, and audit purpos®

4. Financial Conditions:

4.1 Completion-Based Payment

Payments will be made
ook o wroc ¢ on monthly basis after successfully completed as defined under the

~page4°f°
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4.2 Invoice Submission 40
Bills/invoices must be raised in two copics

4.3 Payment Mode

All payments shall be made through NEF
it amsaliis s Bm-.r:])}lhh NEFT/RTGS or any other electronic payment mode as

4.4 Fixed Payment Amount

Only the Em;)um finalized for the scope of work is payable. Any additional claims or
unapproved charges shall not be entertained by the Gujarat Pollution Control Board (GPCB).

4.5 Certification Requirement

Payment will be made after receiving a work completion certification from the Schedule 1
Environment Auditor appointed by the Board and a satisfactory work completion certificate
from the Regional Officer, Bharuch. Payments will be processed by the Head Office (Accounts
Branch), GPCB, Gandhinagar, with the help of the Unit Head Bharuch and the Hazardous
Waste Branch, GPCB, Gandhinagar. If the work is not done satisfactorily, the corresponding
amount will be deducted from the total bill.

4.6 Documentation and Audit

All payments will be based on documents submitted by the agency and may be subjn.?:cl to
financial audit. Any lapses or deficiencies in documentation or exccution may lead to 15SUES

during audit or review processes could impact payment processing.

4.7 Payment Rates

The payable amounts arc:

o Sampling, analysis, segregation, transportation and Pre-processing Cost: INR 32,000/~

per MT + applicable GST. These rates are nclusive of all applicable duties, surcharges,

and associated costs etc.
e Actual payment will be made as per
Schedule 1 Fnvironment Auditor.

manpower or equipment support) shall be provided by the Bual:d.
shall make its own arrangements for the same within the financial

quantity of wastes certified by the appointed

4.8 No logistics (transportation,
The concerned institute/agency
scope of work.

Note: This work order has been . esued after obtaining approval of the competent authority of the
Board.

For & on behalf of
GUJARAT POLLUTION CONTROL BOARD

(K. N. "a"nElg’ltIshi)
Regional Officer, Bharuch
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T Repional Office, Bharuch

VWM C-1/119/3, GIDC Phase-2, Narmadanagar, Bharuch = 39201 5:
--__‘._!" Phone: 02642- 246 333, 1 mail 1D to-ppeh-bhar@igujarat. fov.In

N Date: 0970972025

0: GPCB/MHARUCHAD-86796/7949/2025

Lewe AL O

WORK ORDER

To,

The Head of Department (Env Cell),

The Schedule-1 Environment Auditor,

TIFAC CORE in Environment Engineering,
Sarvajanik College of Engineering & Technology,
Opp Mission Hospital, Dr Rk Desai Marg,
Athwalines, Surat 395001

Sub: Work Order for supervision work and submit the record along with report of M/s. Eco Waste
Management, located at Plot No. 201 to 204, GIDC Palej-392220, Taluka and District, Bharuch.

Ref:

1) GPCB HO letter Na. GPCB/HAZ-Gen-740(1)PCB ID-E!.‘&T%IEE- 1951/2025, Dated:
06/05/2025.

2} Your email Dated 05/08/2025

3) Minutes of EDC Fund Utilization Committee meeting dated 18/08/2025
4y 110 Email dated : 08/09/2025

Sir,

In connection to the above subject and references, it is to inform wvou that the hazardous
waste stored in huge quantity at Eco waste Management, plot No. 201 to 204, GIDC Palej, Dist.
Bharuch is required to be disposed in an environment sound manner at the earliest. This HW
includes liquid as well as solid material which is laid down at the premises. Further, the Hon'ble
National Green Tribunal (NGT), in its order dated 17.04.2025, has directed GPCE to clear the
hazardous waste lying at the site. The expenses for this operation will be recovered from M/s Eco
Waste Management. The industry was found in violation of the Hazardous and Other Wastes

(Management & Transboundary Movement) Rutes, 2016, leading to closure direction, cancellation
of CTE/CCA, and legal notices.

To date, the responsible party has not undertaken any action regarding the disposal of
hazardous waste found within the footprint area. This includes pre-processing, incineration, co-
processing, and off-site disposal at an authorized common facility.

A work order is hereby issued for the supervision of scientifically removal, transportation,
sampling, daily progress report, monthly certified compile report with analysis record, final
completion report with detailing the condition of premises and surrounding area along with
photographic documentation of hazardous waste lying at footprint area of the Feo Waste

Management site, localed at Plot Nos. 201 1o 204, GIDC Palej, District, Bharuch. These activities
are subject to the following terms and conditions.

Page 1 of 5
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The Board has already issued work order for lifting to final {115[’!5]!1;][ nlr h?zﬂfdﬂus o
lving at Eco Waste Management site, located at Plot Nos. 201 to 204, GIDC Palej, District, Bh“ﬂ-lth
to M/s. Anas Green Environment Pvt. Ltd, Duhej, M/s. Banas Wﬂﬁt‘-‘_M“[mE‘-‘mE“t LLP, Dahe; g,
and M/s. BEIL Infrastructure Limited, Dahej/Ankleshwar for in“i“f‘-rzlhle

Pre-processing waste
wilities for the work.

waste. So. coordinate with these ft

1. Scope of Work

1.1 Supervise the all activities, including lifting of all hazardous waste, excavation and retrieyy
(if necessary), for subsequent transportation and disposal at an authorized preprocessip,
facility and ineineration facility from the footprint area at Eco Waste Management site, locateg
at Plot Nos. 201 to 204, GIDC Palej, District, Bharuch.

1.2 Provide daily reporis that include observations and suggestions regarding the ONgoing
activities, to ensure proper execution and compliance with regulations and also submit monthly

certified compile report.

1.3 Bills, invoice, Manifest raised by preprocessing and incineration facility shall be certifieg
and submit to GPCB on monthly basis.

1.4 Submit a work completion detail report along with completion and site clearance certificate,
1.5 submit the certificate of total waste disposed from Eco Waste Management site, GID(
Pale;j.

2. Specific Conditions:

2.1 Supervision

You must directly supervise the hazardous waste disposal work done by the approvel
Preprocessing & incineration operator at the site.

2.2 Waste Transportation Compliance

Ensure that the lifting and transportation of hazardous waste strictly follows the manist '
system as per Hazardous Waste Rules.

2.3 Authorized Waste Only

You have to ensure only the identified hazardous waste from approved (foot print) areas met
be removed and sent for disposal.

2.4 Daily Records

Maintain a daily record of hazardous waste (solid/liquid) lified and transported by the GPCB
authorized operator.

2.5 Documentation
Keep all

relevant documents (weighment slips, site photos, waste manifests. transport

dO{:II.ImEnlS, disposal facilities acknowledgments, etc.) authenticated and well-organized =
audit and verification,

2.6 Safety Measures

Supervi
pervise and enforce all necessary safety precautions during the operation.

naan~fh
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2.7 Regulatory Compliance

P I1l. 11E

2.3 Environmental Safeguard During Operation

You shall ensure tlu adverse 1
i qugmnmltﬂf.:m (.;dvmﬁsc impact or effeet oceurs within the premises of the M/s. Eco
site, GIDC Palej or in the surroundling area during the course of operations.

2,9 Daily Reporting

Submit a daily report covering observations and suggestions related to the ongoing disposal

work.

2.10 Completion Certificates

Submit both a work completion certificate and a site clearance certificate after hazardous waste

disposal work.

2.11 Data Evaluation

rt with clear recommendatians for

Evaluate all collected data and prepare a summary repo
further action if needed.

2.12 No Liability on GPCB
(GPCB) shall bear no responsibility or liability for any

The Gujarat Pollution Control Board
aged in conneclion with this project.

personnel, equipment, O property eng

2.13 Confidentiality

information or output data related to this work to any third party other than

Do not share or sell
GPCB.

2.14 Final Report Submission
along with completion certificate, manifest, bills, invoice,

Submit the final summary report

weighment slip in 3 hard copies and soft copy o GPCB.

2.15 Dispute Resolution

All disputes will be resolved by the Competent Authority of GPCB, whose decision is final and

binding.
2.16 Immediate Commencement

Start the work : mmediately after allocation.

2,17 Notarized Agreement Submission

arized agreement within three (3) working days from the date of

The agency shall submit a not
iseuance of the work order, clearly stating their acceptance of all terms and conditions
mentioned herein.
3. Financial Conditions:
Page 3of 5

(¥ Scanned with OKEN Scanner



44

A1 Payment Timing

Payment will be made monthly basis as per the del ined scope of work.

3.2 Invoice Submission
Invoices must be raised in two copies, clearly mentioning the GS I' number.

3.3 Pavment Linked to Approval
Pavment will be processed only upon receiving a certificate of satisfactory work from the

Regional Officer, Bharuch
If any part of the work is deemed unsatisfactory, the cost of that portion will be deducteq from

the final bill.

3.4 Payment Method

Payment will be made after receiving a work completion certification and a satisfactory yop
completion certificate from the Regional Officer, Bharuch. Payments will be processed gng
done by the Head Office (Accounts Branch), GPCB, Gandhinagar, with the help of the Uni '
Head Bharuch and the Hazardous Waste Branch, GPCB, Gandhinagar. If the work is ngi done
satisfactorily, the corresponding amount will be deducted from the total bill.

3.5 No Extra Payment
Only the finalized amount for the scope of work will be paid. No additional claims will be
entertained by GPCB.

3.6 Payment Amount
The payable amount is 1,80,000 per month of waste handled + GS

1 i T: thﬂ@: i H
of all applicable duties, surcharges, and associated costs, TS e Tnckein

4. No logistics (transportation, manpower, or equipment support) shall be provided by the
Board. The concerned institute/agency shall make its own arrangements for the same vithm

the financial scope of work.
Note: This work order has been i ini
i issued after obtaining approval of the competent authority of

For & on behalf of
GUJARAT POLLUTION CONTROL BOARD

(K. N. Vaghamshi)
Regional Officer, Bharuch

(} Scanned with OKEN Scanner
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1) The office of Hon'ble Chairman Sir, GPCB...for kind information pl,
2) The office of Hon'ble MS, GPCB.... for kind information pl.

3) The Unit Head, Bharuch... for necessary actions & follow up with account branch for time
{o time payment release.

4) The Unit Head, HAZ Wastes Cell....with a request to facilitate the inuineratur.npcramr for
manifest generation through online system during approved hazardous waste disposal work
& follow up with account branch for time fo time payment relcwfei

5) The Account Officer. GPCB ...for information and necessary action please

6) The Convener, EDC Fund Utilization Committee.... for info

rmation please
7) Select file

(} Scanned with OKEN Scanner
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Eco Wanen-Pale Bhuch

PROGRESS REPORT
Date: 20/09/2025 to 11/10/2025

Location: Eco Waste Management, Plot Nos. 201-204, GIDC Palej, District Bharuch

I. Introduction

This project is in response to the urgent need for the environmentally sound disposal of a significant
quantity of hazardous waste located at the Eco Waste Management facility at GIDC Palej, Dist.
Bharuch. The waste, which includes both liquid and solid materials, has accumulated in large quantities
and requires immediate action.

The impetus for this project comes from a directive by the Hon'ble National Green Tribunal (NGT).
The GPCB has been directed to undertake the clearance of hazardous waste lying at the site.

The GPCB's Regional Office — Bharuch has initiated the process for the scientific removal of an
estimated 3543.695 metric tons of hazardous waste. This project aims to allocate the work to qualified
pre-processing and common incineration facilities to ensure the safe and proper disposal of this
material, adhering to all environmental regulations and fulfilling the NGT's directive.

Agencies Involved
The following agencies and organizations are involved in this task:

o M/s. BEIL Infrastructure Limited, Dahej/Ankleshwar: For the incineration of waste.

e M/s. ANAS Green Environment Pvt. Ltd., Dahej: For waste processing.

e M/s. BANAS Waste Management LLP, Dahej: For waste processing.

e Schedule-I Environment Auditor Team (TIFAC CORE in Environmental Engineering,
SCET, Surat): For the supervision and record-keeping of the entire hazardous waste
clearance activity.

Objectives included:

e Ensuring Compliance

e Supervising Scientific Disposal

o Progress Monitoring and Verification
e Maintaining Comprehensive Records
o Reporting to Authorities

e On-site Safety Oversight

2. Reference to Preliminary Site Visit (12/09/2025)
Prior to commencement of lifting operations, a joint site visit was conducted on 12/09/2025 by

officials from GPCB Regional Office Bharuch, the notified area GIDC officer, representatives from
the lifting agencies, the landowner, and the Schedule-I Environment Auditor Team.

Purpose of Visit:

o To survey the site in line with GPCB directions for safe removal, transportation, and disposal

of hazardous waste.
« To finalize operational logistics including site readiness, transport routes, and weighbridge

arrangements.
« To establish stakeholder roles and emergency preparedness measures.

TIFAC-CORE-SCET, 2092 Page 1 of 8
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 Responsibilities of stakeholders defined and compliance requirements clarified.
e Site inspection completed, confirming readiness of agencies to mobilize resources.

Primary and alternate routes for heavy vehicles verified for suitability.

 Shree Khodiyar Weighbridge, Palej finalized for waste weighing and documentation.

Community Health Centre (CHC), Palej designated as the emergency medical facility.

This visit laid the foundation for the operational planning and facilitated smooth initiation of lifting
activities reported herein.

3. Waste Lifting Summary

3.1 Week — 1 (20/09/2025 to 27/09/2025)

» Analysis Report Submitted YesV / Ne

» Waste Sent for Pre-Processing — 840.20 MT
» Waste Sent for Incineration — Nil

Sr. No. | Agency Name Sampling date Analysis Date Nature of Waste | Waste Pathway

1. M/s. BANAS 23/09/2025 24/09/2025 Solid | Preprocessing

2, M/s. BANAS 23/09/2025 24/09/2025 Solid | Preprocessing

3. M/s. ANAS Green I7£)9/2025 17/09/2025 L Solid T Preprocessing

4. M/s. ANAS Green 17/09/2025 17/09/2025 Solid Preprocessing

5. M/s. ANAS Green 18/09/2025 | 18/09/2025 | Solid Preprocessing

6. M/s. ANAS Green 18/09/2025 18/09/2025 Solid Preprocessing

7. | M/s. ANAS Green 18/09/2025 18/09/2025 Solid | Preprocessing

8. M/s. ANAS Green 18/09/2025 [ 18/09/2025 Solid | Preprocessing

9. M/s. ANAS Green 18/09/2025 18/09/2025 Solid Preprocessing

10. | M/s. ANAS Green 18/09/2025 18/09/2025 | Solid | Preprocessing

11 M/s. ANAS Green 18/09/2025 18/09/2025 Solid Preprocessing

12 M/s. ANAS Green 19/09/2025 19/09/2025 | Solid Preprocessing

13. | M/s. ANAS Green 19/09/2025 19/09/2025 Solid PGCroccssingi

Physical State
::. Date Agency Name Lg::n(t;;)fr) Manifest No| Type of Waste /Stor'age C:;Zﬁtry
Condition

. | 20/09/25 | M/s.ANASGreen | 1123 | 1002 Process Residue | Solid/Loose 36.1
2. | 22/09/25 | M/s. ANAS Green 35.45 1003 Process Residue | Solid/Loose 36.1
3. | 23/09/25 M/s. BANAS 24.71 01 Process Residue | Solid/Loose 36.1
4. | 23/09725 | MJs. BANAS 38.59 02 Process Residue | SolidLoose | 36.1
5. | 23/09/25 | M/s. ANAS Green |  20.665 | 1004 | Process Residue | Solid/Loose 36.1
6. | 24/09/25 | M/s. ANAS Green 24.44 1005 Process Residue | Solid/Loose 36.1
7. | 24/09/25 | M/s. ANAS Green |  36.35 1006 Process Residue | Solid/Loose 36.1
8. | 24/09/25 | M/s. BANAS | 3855 03 Process Residue | Solid/Loose 36.1
9. | 24/09/25 M/s. BANAS 31605 04 Process Residue | Solid/Loose 36.1
10. | 24/09/25 M/s. BANAS 34.94 05 Process Residue | Solid/Loose 36.1
11. | 25/09/25 | M/s. ANAS Green 20.69 1007 Process Residue | Solid/Loose 36.1
12. | 25/09/25 | M/s. ANAS Green 24.19 1008 Process Residue | Solid/Loose 36.1
13. | 25/09/25 | M/s. BANAS 33.935 06 Process Residue | Solid/Loose 36.1
14, | 25/09/25 M/s. BANAS 36.435 07 rocess Residue | Solid/Loose 36.1

’1‘.
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‘M/s. BANAS

l 15. l 25/09/25 S. O 34.465 08 Process Residue | Solid/Loose 36.1
| 16. | 26/09/25 M/s. BANAS 3_0.73 09 Process Residue | Solid/Loose 36.1
17. r26109/25 M/s. BANAS 43.355 10 Process Residue | Solid/Loose 36.1
18, _ 26/09/25 M/s. BAI:JAS 38.745 11 Process Residue | Solid/Loose 36.1
E—l‘). | 26/09/25 | M/s. ANAS Green 24.8 1009 Process Residue | Solid/Loose 36.1
‘ 20. | 26/09/25 _Mfs. ANAS Green 33.845 1010 Process Residue | Solid/Loose 36.1
21. | 27/09/25 Mis. BANAS 33.825 12 Process Residue | Solid/Loose 36.1
[ 22. | 27/09725 V M/s. BANAS 45.61 13 Process Residue | Solid/Loose 36.1
._23. 27/09/25 M/s. BANAS 37.545 14 Process Residue | Solid/Loose 36.1
24. | 27/09/25 ‘ M/s. ANAS Green 38.36 1301 Process Residue | Solid/Loose 36.1
25. | 27/09/25 | M/s. ANAS Green 27.11 1302 ‘ Process Residue Solid/Loose 36.1
26. | 27/09/25 M/s. BANAS 40.030 15 | Process Residue | Solid/Loose 36.1
B ~ Total | 840.20 : : : :
3.2 Week -2 (29/09/2025 to 04/ 10/2025)
> Analysis Report Submitted YesV / Ne
» Waste Sent for Pre-Processing —241.83 MT
» Waste Sent for Incineration — Nil
» Total Nos. of Drums Lifted - 852
Sr Qty. : Storage . :
‘ Date Agency Name Lifted Manifest | Type of Conditi Cate. | Sampling | Analysis
No Waste code Date Date
No M on
1 | 20092025 | M/S:ANAS 1605 | 1303 | Process | e | 361 | 28/092025 | 20/09/2025
: [ Green Residue [
2 | 209/09/2025 | M/SANAS 1 o8 | 304 | Process | pois | 361 | 28092025 | 29/09/2025
| Green ] Residue _ &
3 | 29/09/2025 M’Er’:;’*s 1.04 | 1305 ;Lifgzz Drums | 36.1 | 28/092025 | 29/09/2025
® | M/s. ANAS 1 Process ' 3 . '
4 | 30/09/2025 :'J"reen 11.105 | 1306 R;si oo | Drums | 36.1 | 29/09/2025 | 30/09/2025
s | 30/09/2025 M”E ANAS 077 | 1307 | Process | poums | 36.1 | 29/09/2025 | 30/09/2025
_ _ reen J | Residue .
6 | 1102025 | M Z:::AS 11.52 | 1308 E‘;‘S’szz Drums | 36.1 | 30/09/2025 | 1/10/2025
7 | vi0n02s | M é;‘;’“s 10.06 l 1309 I';::zz Drums | 36.1 | 300972025 | 1/10/2025
M/s. ANAS Process |
8 | 1/10/2025 | i 10.185 | 1310 | oo | Drums | 36.1 | 30/09/2025 | 1/10/2025
o | 102025 | M gr‘::]'f‘s 1021 | 1311 E:;f:f; Drums | 36.1 | 30/09/2025 | 1/10/2025
0| o202 | M ér‘:;‘“‘s 10.645 | 1312 Ezgfgz‘; Drums | 36.1 | 300092025 | 1/10/2025
| 2100025 | M Zr‘:;AS 12255 | 1313 E’e‘;f;zz Drums | 36.1 | 17102025 | 2102025
12 | 2/10/2025 M’ér’:;”‘s 10.19 | 1318 E‘;‘:;ZZ Drums | 36.1 | 1/10/2025 | 2/10/2025
13 | 2/10/2025 M/ ér’;‘;‘“s 10.44 1319 EZ‘:;EZ Drums | 36.1 | 17102025 | 2/102025
1 . | P |
14 | 2/10/2025 Wa’;‘;‘“s 1.1 1320 R‘::szz Drums | 36.1 | 171012025 | 2/10/2025
is | 3nono2s | MEANAS g qys |oq3r | IO ) prums | 360 | 27102025 | 371002025
| o !
Process
16 | 3norzozs | MEANAS o405 | 1322 | DTS | Drums | 360 | 27102025 | 37102025
: ' Process
17 | 3noz02s | M Eri‘;‘“s 831 | 1323 [ TO°S | prums | 36.1 | 2102025 | 31012025

s e e
TIFAC-CORE-SCET, 2092 Page 3 of 8
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W

302025 | MSANAS o005 | 1324 | PrOeSS | poims | 361 | 21072025 | 3/10/2025
| Green | | Residue | | _ .
19 | 3102025 | MSANAS | 44 1325 | Process | pooe | 361 | 21072025 | 3/10/2025
- [ Green | "7 | Residue | _ [ .
M/s. ANAS Process
20 | 4/10/2025 9.595 1326 . Drums | 36.1 | 3/10/2025 | 4/10/2025
r _ Green | | Residue | | | —
o1 | a10m025 | M/S-ANAS oo | y327 | PrOcesS | poms | 36.1 | 371012025 | 4/10/2025
| Green s | | Residue [ - .
22 | 4102025 M/s. ANAS 9.455 1308 | Process | 5oms | 36.1 | 3/102025 | 4/10/2025
| i J Green | _ _| Residue | | | ) _
23 | 40025 | MSANAS | gaes | 1309 | PrOeSS | prums | 36.1 | 3/10/2025 | 4/10/2025
_ Green | - Residue | 1 | il g i
os | a1on0s | M/SANAS | coss | 1330 | PSS | prums | 36.1 | 3/10/2025 | 4/10/2025
Green _ ‘ Residue [ | |
3 o Totaﬂ_ 241.83 | L | J [
3.3 Week — 2 (06/10/2025 to 11/10/2025)
» Analysis Report Submitted YesV/Ne
» Waste Sent for Pre-Processing — 198.225 MT
» Waste Sent for Incineration — Nil
» Total Nos. of Drums Lifted - 757
Qty. Type i
Sr. . Manifest Storage | Cate. | Sampling | Analysis
No | DMte Agency Name | Lifted No of | Condition | code Date Date
M Waste q
U | en0m0s | MSANAS g 0s | 1331 [ FRSS | Drums | 361 | 51012025 | 6/10/2025
_ | Green | Residue | | 2
5 | 610025 | MSANAS | 0500 | 1332 | PSS | prums | 36.1 | 57102025 | 6/10/2025
T _ Green [ | Residue | P |
3 | 6102025 | MS:ANAS 1 5900 1333 | Process | noms | 361 | 571072025 | 61072025
_Green | [ Res:due_r_ | |
4 | 7100005 | M/S-ANAS | go0s | 1334 | PrOSS | prms | 36.1 | 6102025 | 771072025
| Green | | Resid ue | 1
s | 7710n025 | M/s: ANAS 10.1 1335 | Process | noms | 361 | 6102025 | 771012025
{ Green | LResndue | , |
6 | 100025 | MS-ANAS | gses | 1336 | PTS | prums | 36.1 | 6/1072025 | 7/10/2025
. | Green _ i kResuduc | [ | _ |
7 | 77102025 | M5 ANAS 9.57 1337 | PSS | prums | 36.1 | 61012025 | 771072025
_ | Green 1 _ Residue | | ‘
g | o/mo202s | M/S:ANAS | 16305 | 1338 Process | oms | 36.1 | 81072025 | 971072025
| Green | _ Residue | |
o | o10r2025 | M/S: ANAS 9.34 1339 | Process [ 5oms | 36.1 | 8102025 | 97102025
| | Green T | { Residue . _ F
M/s. ANAS Process
IOﬁ 9/10/2025 . ™ 9.315 1340 | Residue | Drums | 36.1 | 8102025 | 9/10/2025
M/s. ANAS Process
11 | 1071072025 Gwe | 10295 | 1341 [ o050 | Drums | 361 | 9/10/2025 | 10/10/2025
| . ﬁ . .
M/s. ANAS Process
lleonoxzozsﬂ Green | 9.22 1342 | Residue | Drums | 36.1 | 9/10/2025 | 10/10/2025
13 | 10/10/2025 | M/s. Banas | 8.565 16 Process | noms | 36.1 | 41012025 | 571072025
‘ Residue
" [ [ [ Process | J
14 | 10/10/2025 | M/s. Banas 19.79 17 i Drums | 36.1 | 4/1072025 | /102025
| | al 1 | esidue [ _ |
Process
15 | 117102025 | M/s. Banas 9.54 18 Recidee | Drums | 36.1 | 41072025 | 5/10/2025
16 11/1(;/2025 ' M/s. Banas | 10.825 | 19 Process | Drums | 36.1 | 4/10/2025 | 5/10/2025
| ' L ‘ _ __Rcsidue | ' S
' Process
17 | 1171072025 | M/s. Banas 16.77 20 Recidee | Drums | 361 | 4102025 | §/10/2025

m
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11102025 | M/S-ANAS | o o5 | 1343 | Process [ pome | 360 | 1071022025 | 1171012025
< Green = | Residue | AT NS - -

1171012025 | M/s: ANAS 8.98 1344 | Process | noome | 361 | 101102025 | 1171072025
5 Green Lo Residue = et
»: - Total | 198325 | | |

3.4 Cumulative

Week Qty. lifted (MT) Cumulative Qty. (MT)
R B = e ot A IS = SRR eI LY A SRR
Week | 840.20 840.20
g L R N WS e Lt |
Week 2 241.83 1082.03
_w - St el ) = ) e —————————————
eek 3 198.225 1280.255

4. Safety & Training
Toolbox Training Conducted: Yes / Ne

Frequency: Weekly

Emergency Equipment Status (Fire Hydrant, Ambulance, Spark Arrestor, Antidote Kits): OK

Safety measures:

Fire Hydrant Joi. - Yes (Repaired and in working condition)
Ambulance 3 Yes i

Spark Arrestor Yes

Antidote Kits E o2 il Yes ko,
PPEs to workers Yes

Incidents / Near Misses Reported ~ No

5. Environmental Safeguards

Measures for Spillage/Leakage Control (Fly Ash, Rice-Huslk—Saw-Dust-Avatlable): Yes / Ne

Dust/Emission Control Measures in Place: No

Leachate/Secondary Pollution Observed: ¥es / No (If Yes, mention corrective action taken)

6. Additional Notes / Suggestions

- Continual practice of Training at regular frequency
- It is required to perform regular sampling and provide the analysis of waste lot before lifting.

- Strengthen on-site safety compliance and worker welfare momtoring.

- Plan for ramp-up in lifting activity while maintaining environmental safeguards.
- Proper care while handling corroded/ Leaked drums.

- Liquid waste dripping from Tank No. 20 need to address.

- p—— = - - s p——— = T e ——— = T e — s - T ——
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Schedule = 1 Environment Auditor,
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For TIFAC-CORE-SCET

382

pra ¢
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— Eco Waste HEEement- Palej, Bharuch

MONTHLY PROGRESS REPORT

Duration: 12/10/2025 to 11/11/2025
Location: Eco Waste Management, Plot Nos. 201-204, GIDC Palej, District Bharuch

1. Introduction

This project is in response 1o the urgent need for the environmentally sound disposal of a significant quantity
of hazardous waste located at the Fco Waste Management facility at GIDC Palej, Dist. Bharuch. The waste,
which includes both liquid and solid materials, has accumulated in large quantities and requires immediate
action.

The impetus for this project comes from a directive by the Hon'ble National Green Tribunal (NGT). The
GPCB has been directed 1o undertake the clearance of hazardous waste lying at the site.

The GPCB's Regional Office — Bharuch has initiated the process for the scientific removal of an cstimated
3543.695 metric tons of hazardous waste. This project aims (o allocate the work to qualified pre-processing and
common incineration facilities to ensure the safe and proper disposal of this material, adhering to all
environmental regulations and fulfilling the NGT's directive.

. Agencies Involved
The following agencies and organizations are involved in this task:

M/s. BEIL Infrastructure Limited, Dahej/Ankleshwar: [For the incineration of waste.

M/s. ANAS Green Environmeni Pvi. Ltd., Dabej: For waste processing.

M/s. BANAS Waste Management LLP, Dahej: For waste processing.

Schedule-l Environment Auditor Team (TIFAC CORE in Environmental Enginecring, SCET,
Surat): For the supervision and record-keeping of the entire hazardous waste clearance activity

Yy

Ohbjectives included:

¥ Ensuring Compliance
Supervising Scientific Disposal
Progress Monitoring and Verification
Maintaining Comprehensive Records
Reporting 1o Autharities
Om-site Safery Oversight

YYWYYY

2. Reference to the Progress Made till 11/10/2025

. The activities carried out during 124092025 to | 1/10/2025 are as follows:
¥ A joint preliminary site visit was conducted on September 12, 2025, involving GPCB, GIDC, lifling
agencies, and other stakeholders to survey the site, confirm readiness, finalize operational logistics, and
clarity eompliance requirements for the safe removal and disposal of hazardous waste,
¥ Lifting operations commenced on Sepiember 20, 2025, afier necessary wrrangements were conlirmed 1o
be in place.

#  Towl quantity of Hazardous waste lifled for pre-processing till 11/10/2025 was 1283.255 MT including
loose solids and Drums,

3. Waste Lifting Summary (12 October 2025 — 11" November 2025)
13" — 1§ October 2025

¥ Analysis Report Submitted Yesv / No

# Waste Sent for Pre-Processing — 373.275 MT
# Waste Sent for Incineration = Nil

¥ Total Nos. of Drums Lifted — 1601

TIFAC-CORE-SCET (Auditor 1D:2092)
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Eco Waste Management- Palej, Bharuch
Sr. Qty. Sto Prelift
Date Agency Name | Lified | Manifest | Typeof rage | Cate. Analysis
e oM | Mo | Waste |Condition| coge | SUPEEE | g
M/s. Banas Froos
L | 13102025 10,630 21 Residue | Drums | 360 | 04/1072025 | 05/10/2025
L |13102025| MisBanas | 5500 | 22 M‘“ we | Drums | 361 | 041072025 | 05102025
Process
3. |13iozo2s| MisBanas | gj340 | 23 | pocane | Drums | 360 | 04102025 | 051072025
Process
4. | 131072025 | Mis. Anas Green | 9,005 1345 | Residue | Drams | 361 | 11/102025 | 12/10/2025
Process
5 |13/102025 | M. AnssGreen | g 430 1346 | gesigue | Drums | 361 | 1171072025 | 1210/2025
Process
6 |l4/102025| Ms Banas 17.935 24 Residue | Drums | 361 | 04/10/2025 | 05/10/2025
B 3o
7. |wnozo2s|  Mis. Banas 10.865 25 | Residue | Drums | 361 | 0471002025 | 05/10/2025
| Process
8 |l14/10/2025| M/s. Banas 11.665 26 | Regidue | Drums | 361 | 047102025 | 05/10/2025
Process
9. | 14102025 | M's. AnasGreen | g479 1347 | Residue | Drums | 361 | 12102025 | 13/102025
Process
10. | 147102025 | MVs Anas Green | g 505 1348 | Residue | Drums | 361 [ 1271002025 | 13/10/2025
Process
1. | 14002025 | M5 Anas Groem | 9320 1389 | Residue | Drums | 360 | 12102025 | 13/10.2025
Process
12 | 1471072025 | M/s. Anas Green | g 40 1350 | Residue | Drums | 360 | 12102025 | 13102025
Process
13, |1s102025|  Mis Banas 8.820 27 | Residue | Drums | 361 | 044102025 | 05/102025
Process
14, | 15002025  Mis. Banas 19,250 i ] Residpe | Dmums | 361 | 0471002025 | 0s/10/2025
Process
15 | 15102025  Ms Banas B710 29 Residue | Drums | 361 | 04102025 | 057102025
Process
16. | 15/10/2025 |  Ms. Banas 5,680 30 | Residue | Dmms | 361 | 04/10/2025 | 05/1072025
Process
17. | 157102025 | Ms. Anas Gircen | g 759 1351 | Residwe | Drums | 361 | 13702025 | 1471002025
Process
18. | 15/10/2025 | M/s Anas Green | g 409 13582 | Residue | Drums | 361 | 13102025 | 141002025
Process
19. | 1571072025 | /s Anas Green | g g00 1353 | Residpe | Drums | 361 | 131072025 | 14102005
.\ Process e
20. | 1671072025 | M/s. Anss Green | 9745 1354 | Resigue | Drums | 361 | 14002025 | 157002025
M/s. Anas G Process
21. | 16/10/2025 sreen | 9,070 1355 | Residue | Dwmms | 361 | 1471072025 | 1541072025
Process
22 |1e/iozozs | Mis AnasGreen | 19,170 | 1356 | Residue | Drums | 360 | 14102025 | 1501072025
R L 2
23, | 16/10/2025 | Mfs Anas Green | g5 1357 | Residue | Drums | 361 | 147102025 | 15100025
2 szt Bl
24 | 160072025  Mis. Hanas 5.105 3 Residoe | Drums | 361 | 04102025 | 0s/1072005
Mis. Ba Foonty Vi
25 | 16/10/2025 P 17.885 32 Residue | Drums | 361 | 0471072025 | Jsno202s
' Process
26. | 16n0/2025| M5 Banas 16515 1 Residpe | Drums | 361 | 040102025 | 05102025
Mis. Banas Process | B
27, | 171002025 S 9.070 3 Residue | Drums | 361 | 04/102025 | 0snomo2s
= et |
2. (17710205  Mh. Banes B.705 35 Residue | Drums | 361 | o41u2025 | 0snon00s
> e R B
29. |1700zs| Ms.Banas | 652 36| Residue | Dmms | 361 | 04002025 | 05102005
r s, Hamas . ) s
TIFAC-CORE-SCET (Auditor 1D:2092) Page 2of 8
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Residue
1 | 17hornes | M Anas Green Process
8.395 1358 | Residue | Drums | 361 | 15102025 | 16102025
Process
32 | 17102025 | Mis. AnasGreen | 3065 | 1359 | pecsee | Dmums | 361 | 15102025 | 161072025
Process
33 | 18102025 | Mis Anas Green | g 575 1360 | Regidue | Drums | 361 | 16102025 | 171072025
34, | 181072025 | Mis. Anas Green | 7750 1361 mm':m' Drums | 361 | 16102025 | 17/10/2025
Process
35, | 181072025 | M/s. Anas Green | 7515 1362 | Residye | Drums | 361 | 16102025 | 17/102025
20 — 25% October 2025

A meeting of the agencies involved in the activity of the hazardous waste clearance from the Eco Waste
Management site was held at the Regional Office, GPCB, Bharuch. It was mutually agreed to halt all site
activities from 20.10.2025 to 25,10.2025 for Diwali holidays.

£ r 2025 to 1" November 2025

# Analysis Report Submitted - Yes
¥* Waste Sent for Pre-Processing — 281.26 MT
» Waste Sent for Incineration = Nil

# Total Nus, of Drums Lifled — 1216

TIFAC-CORE-SCET (Auditor 1D:2092)

| e | asoname | dlis o] e | S | o | sl o
(MT) Date

L. 28102025 | Mss. ANAS Green | 7340 | 1363 | PO | pune | o361 | 26102006 | 277102025
2. |28/102025 | Mis. ANAS Green | 8110 | 1364 m Drums | 361 | 26/102026 | 277102025
3. |28/102025 | Mis. ANAS Green | 3.070 | 1365 m Drms | 361 | 2600206 | Ziieams
4. [28/102025 | Mis. ANAS Green | 7420 | 1366 | [ poms | 361 | 26102006 ion0s
5. | 291100025 | M ANAS Green [ 7640 | 1367 | [ | pos | 361 | 27102005 | 2m10m00
6 290102025 | Mis. ANAS Green| 6975 | 168 | O pum | o360 | 210m005 | 28n000s
7. | 290072025 | Mis. ANAS Green | 7920 | 1360 ::‘ﬁ': Drums | 361 | 22102025 | 28102025
R |29/102025 | Mis. ANAS Green | 7910 | 1370 | PR e |osey | aongnos | 2an0nes
9. |29/102025 | Mis. ANAS Green | 8975 | 1371 | P75 | pouns | 361 | 2mi0ems | 2snozes
10, |29/1072025 | Mis. ANAS Green | 7520 | 1372 Efm Druss | 361 | 27102025 Wiz
1. |29/102025 | Mis. ANAS Green | 8305 | 1373 | %8 | pos |36 | 297102008 W10205 |
[ 12. [s0102025 | s, ANAS Green | 8760 | 1374 m Drams | 361 | 287102035 | 291100025 |
13. | 301072025 | Mis. ANAS Green | 9345 | 1375 m Drums | 361 | 28102005 | 20102008
14, | 30/ 102025 M5 Banas 170 i m Dirums 36,1 041002025 | 0501072025
15, 30102025 | MisBamas | o5 | 39 _m Drams | 361 | 041072025 | 05102025
16, | 311102025 | Mis. ANAS Green| 9440 | 1376 rm Drums | 36.0 | 29/102035 [ 3010z
17, | 31102025 | Vs ANAS Green | 9175 | 1377 _:‘;f;:: Druis _i_ 360 | 20002005 | 30102008

Page3ol8
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Eco Waste ent- Palej, Bharuch
Sr. QU | \amifest Typeof | Storage | Cate. | JFrohil ,J
No. | Date Agency Name | Lifted No Wt | oo ol code | Sampling |Analysis Da
(MT) . Date
I8. | 311102025 | M/s. ANAS Green| 8470 | 1378 m Drums | 361 | 29/102025 | 300102025
19. | 317102025 | Mis. ANAS Green| 8430 | 1370 1““?“'! Dums | 361 | 29102025 | 3ori02025
20, [31/10/2025|  M/s Banas 16895 | 40 a"'““ e | Dmums | 361 | 0402025 | osnozozs
20, |31102025|  Ms Banas 8705 | 41 m Drums | 361 | 0441002025 | 0s/1002025
22 |317102025|  M/s Banas 8055 | 42 m Drums | 361 | 04002025 | 05102025
23 [31/102025]  M/s Banas g3 | m Drums | 361 | 041102025 | 05/1072025
24, |31M02025)  Mss Banas 8140 a4 :m Drums | 361 | 041072025 | 05/10/2025
25, | 001/1172025 | Mis. ANAS Green | 7910 | 1380 RE oidae | Drums | 361 | 30100025 | 31102028
2. | 01/1172025 | Mis. ANAS Green | 9715 | 1381 R’ﬂ’““”i dae | Dmms | 361 | 3002025 | 31102025
27. | 01/11/2025 | Mis. ANAS Green | 9635 | 1382 M""‘.‘x Drms | 361 | 3007025 | 311072025
28. | 0171172025 | Mis. ANAS Green | 9.680 | 1383 Rfm"’?':: Drums | 361 | 300102025 | 31072025
29. | 01/11/2025 | M/s. ANAS Green | 9.200 | 1384 m Drnms | 361 | 300102025 | 3unonms
30. | 01/11/2025 | Mis. ANAS Green | 9.865 | 1385 ]' ot | Dums | 361 | 30n0m025 | 31710005
3L 012025 MisBanas | 9265 45 m Drums | 361 | 04102025 | 0510205
32 |01112025|  MUs Banas l ais | 48 m Drums | 361 | 04102025 | osnomozs
03" — 11" November 2025
¥ Analysis Report Submitted - Yes
# Waste Sent for Pre-Processing — 317.280 MT
# Waste Sent for Tncineration — Nil
* Total Nos. of Drums Lifled - 1388
Qty. Pre-lin
Sr. Manifest | Typeof | Storage Cate. Analysis
No | Daw Agescy Name | Lifted | "0 Waste | Condition | code | S*®pling | oo
IMT) Date
L | 03/101/2025 | MFs. ANAS Green | 9980 1386 Rf e'“m:: Dirums 361 | oS | oviions
2 | 031172025 | Mis. ANAS Green | 9420 | 1387 Rﬁ“““"uuﬂe Drums | 361 | ovines | oainms
3| 03102005 | Mfs. ANAS Green | 7,535 1388 :::E; Drims 361 | ovmaes | o2ninas
4 | 03/11/2025 | Mis. ANAS Green | 7325 | 1389 EE::: Drums | 361 | 00/11/2005 | 021112025
5 | 0341172025 | Mis. ANAS Green | 6795 | 1390 .'iﬂ.“ﬁi Dums | 361 | 01112005 | 021172005
6 | 031172025 | M/ BANAS B640 47 m Drims 30| 102025 | 12000
7 12625 | MIsBANAS | 84% 18 ;;’:;;; Drums | 361 | (1102025 | 121100008
8 | 03mes | MABANAS | 10550 | 49 .'[Zi‘.’.ii Drams | 361 | 11102025 | 12107008
9 I 0112025 | Mis, BANAS | £850 50 1::;;::‘; Drums | 361 | 04102025 | ossorons
10 | 04/11/2025 | Mis. ANAS Gireen | 7.290 1391 | Process | Drums | 361 | 02112025 | 037112025

_. s,

TIFAC-CORE-SCET (Auditor 1D-2092)
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_—_R_J—-L—

= Jy. Pre-lift
(] o | aerrim utes | M40 | VO | Coitn | o0 | et | "B
Residue
11| 04112025 | Mis. ANAS Green | 7465 | 1392 | PoesS | Drums | 361 | 02112025 | 0371112025
12 | 04/11/2025 | Mis. ANAS Green | B80SO | 1393 _En“:‘:jf: Drums | 361 | 021172025 | 03/11/2025
'_|3' 04/1 12025 | Mis. ANAS Green | 7905 1394 ::::: Drums k[N 02/11/2025 | 03/10°2025
14 | 041172025 |  Mis.BANAS | 9.408 51 L":‘;‘:: Drums | 361 | 11/10:2025 | 12102025
15 | 04112025 | M/s. BANAS | 9.000 52 mz Drums | 361 | 1102025 | 12/10/2025
16 | 05/11/2025 | M/s. ANAS Green | 7645 | 1395 E:i"f;: Drums | 360 | 03711/2025 | 04/11/2025
17 | 0511172025 | Mis. ANAS Green | 7580 | 1396 m Drums | 361 | 03/11/2025 | 04/1172025
18 | 051172025 | Mis ANAS Green | 8075 | 1397 | PO | pams | o361 | 03112025 | 041172025
19 | 05/11/2025 | Mis. ANAS Green | 8730 | 1398 m Drums | 361 | 03/11/2025 | 04/11:2025
0 | 051172025 | M BANAS | 9715 53 m Drums | 360 | 11/10/2025 | 12/1072025
21 | 05/11/2005 | M/s. BANAS | 8935 54 m Drums | 361 | 11102025 | 12/10/2025
22 | 061172025 | Mis, ANAS Green | 8085 | 1399 | US| pums | 361 | 04112025 | 05/11/2025
23 | 06/11/2025 | Mis, ANAS Green | 7885 | 1400 I':f;‘;fu; Drums | 361 | 04/11/2025 | 05/1172025
24 | 06/11/2025 | Mis. ANAS Green | 7350 1401 gz‘m‘;i Drums 361 | ON11/2028 | 05/11/2025
25 | 01112025 | Mis. ANAS Green | 6700 | 1402 L“;;:i Drums | 360 | 0112025 | 05/11/2025
26 | 05112025 | Mis. ANAS Green | 7.190 | 1403 | % | Drams | 361 | 04112025 | 051172025
27 | 071172025 | Mis. ANAS Green | 7.850 | 1404 m:: Drums | 361 | 05112025 | 061172025
28 | 07/1172025 | Mis. ANAS Green | 8355 1405 I’:gi“;f: Drums | 361 | 05/11/2025 | 06/11/2025
29 | omilr2025 | M/s BANAS | 10.300 55 E::f::; Drums | 361 | 111072025 | 121072025
30 | w2025 | Mis.BANAS | 10.735 56 gﬂ";‘;‘;ﬁ Drums | 361 | 1/102025 | 12/10/2025
31 | 08/11/2025 | Mis. ANAS Green | 7.080 | 1406 m Drums | 361 | 08112025 |07/11/2025
32 | 08/1172025 | Mis. ANAS Green | 8.685 | 1407 :zm Drums | 361 | 0811/2028 | 07/11/2025
33 | ow/11/2025 | MUs. ANAS Green | 7720 | 1408 ﬁﬂﬁi Drums | 361 | 081172025 | 07/11/2028
34 | 101172025 | Mis. ANAS Green | 8055 | 1409 | ploo | Drums | 360 | 081172025 | 0971112028
35 | 1041172025 | Mis. ANAS Green | 7.405 1410 Ef“;‘fd“u: Drums 361 | 081172025 | 0911142025
36 | 1171172025 | M/s, ANAS Green | B.380 1411 'I;:j:; Drums 6.0 | 08/11/2025 | 091172025
37 | 10112028 | Mis. ANAS Green | 8625 | 1412 | proveer | Drums | 361 | 087112025 | 0901112025
38 | 11/11/2025 | Mis. ANAS Green | 9.550 | 1413 Rpgm"f; Drums | 361 | 081172025 | 09/11/2025
Total | 317.280 K : : 5 -
TIFAC-CORE-SCET (Auditor 1D:2092) Page5of 8
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Comulative till 11/11/2025

Duration i i =
20/059/2025 to 27/09/2025 e lliliif:g'lfgﬂ[hm E“m"l“;‘r&z?;}r' =
29/09/2025 to 04/10/2025 244 %3 1085.03
06/10/2025 to 11/710/2025 198.225 1283.253
131072025 w0 25/10/2025 373275 1636.53
E:H ]1 ﬂfiﬂ}zﬂ 12025 281.26 - 193779

U205 to14/11/2025
~ 317.28 2255.07

Nnte_: A typing error occurred in the reported waste quanti
Manifest No. 1330 was 9.255 MT instead of 6.255 MT

ty lifted on 04/10/2025. The actual quantity lifted via
(a difference of 3 MT). The total quantity for Tcspective

week (29/09/2025 to 04/10/2025) and subsequent weeks in the table above has been updated by considering the

corrected figure.

4. Safety & Training

» Trainings Conducted as per the details given below

Sr. No. Type of Training Date

1. Emergency Preparedness Training /1072025

2 Housekeeping training 17/10/2025

3 Fire Safety Training 08/11/2025
¥ Emergency Equipment Status:

 Sr. No. Eguipment Sitatus

1. Fire Hydrant Yes but not in operation due to maintenance
2 Ambulance Yes
3. Spark Arrestor Yes
4. Antidote Kits Yes
3 PPEs to warkers Yes
¥  Accident/Near Misses Reported: No

5. Environmental Safeguards

- Measures for Spillage/Leakape Control : Fly Ash, Saw Dust Available
= Dust/Emission Control Measures in Place: No
= Leachate/Secondary Pollution Observed: Yes. Details along with corrective actions for the same is as

follows:

i.  The incidemts of leakage from one of the drums were observed during the lifting activity
followed by high fumigation on 30" October 2025 at 4.00 PM and 10® November 2025 at 3.55
PM respectively. It was decided (o put the activity on hall for the rest of the day il the
fumigation completely dissipated and the area is confirmed safe for personnel.

ii.  Leachate/leakage is being covered with saw dust/fly ash and collected in jumbo bags to aveid
further spread as and when generated during the lifting of the drums.

TIFAC-CORE-SCET {Auditor 1D:2092)
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Eco Waste Haﬁemnb PaJeI. Bharuch

6. Additional Notes / Suggestions

= Continual practice of Training at regular frequency

Strengthen on-site safety compliance and worker welfare monitoring.

= Proper care while handling corroded/ damaged drums.

= Itis suggested to 1ift IBC tanks filled with liquid waste placed near tank farm area.

Lifiing Activity (Pallatisation) Lifting Activity (Use of Fork lifi)

TIFAC-CORE-SCET [Auditor 10:2092) Page 7of 8
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=Y

uE- ¥ S
Fire Safety Training Drrum Leakage followed by Fumigation

Submitied by,

Schedule — | Environment Auditor,
TMFAC CORE in Environmental Engineering, SCET

For TIFAC-CORE-SCET
My P
Prof. Hemali Jardosh Dr. Juned Miyajan
Environmental Engineer Chemist

%=

Prof. Anand P. Upadhyay
Chemical Engineer &
HOD, TIFAC-CORE-SCET

No. TIFAC-CORE-SCET/34/2025

Date: 14/11/2025
Place: Sural
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Eco Waste Management- Palej, Bharuch

MONTHLY PROGRESS REPORT

Duration: 12/11/2025 to 11/12/2025
| Location: Eco Waste Management, Plot Nos. 201-204, GIDC Palej, District Bharuch

1. Introduction

This project is in response to the urgent need for the environmentally sound disposal of a significant quantity of

hazardous waste located at the Eco Waste Management facility at GIDC Palej, Dist. Bharuch. The waste, which

includes both liquid and solid materials, has accumulated in large quantities and requires immediate action.

The impetus for this project comes from a directive by the Hon’ble National Green Tribunal (NGT). The GPCB

has been directed to undertake the clearance of hazardous waste lying at the site.

The GPCB's Regional Office — Bharuch has initiated the process for the scientific removal of an estimated
=: 3543.695 metric tons of hazardous waste. This project aims to allocate the work to qualified pre-processing and

common incineration facilities to ensure the safe and proper disposal of this material, adhering to all

environmental regulations and fulfilling the NGT's directive.

Agencies Involved
The following agencies and organizations are involved in this task:

M/s. BEIL Infrastructure Limited, Dahej/Ankleshwar: For the incineration of waste.
M/s. ANAS Green Environment Pvt. Ltd., Dahej: For waste processing.
M/s. BANAS Waste Management LLP, Dahej: For waste processing.

Schedule-1 Environment Auditor Team (TIFAC CORE in Environmental Engineering, SCET,
Surat): For the supervision and record-keeping of the entire hazardous waste clearance activity.

VVVY

Objectives included:

Ensuring Compliance

Supervising Scientific Disposal
Progress Monitoring and Verification
Maintaining Comprehensive Records
Reporting to Authorities

On-site Safety Oversight

VVVVVY

2. Reference to the Progress Made till 11/11/2025

The activities carried out during 12/09/2025 to 11/11/2025 are as follows:

» A joint preliminary site visit was conducted on September 12, 2025, involving GPCB, GIDC, lifting
agencies, and other stakeholders to survey the site, confirm readiness, finalize operational logistics, and
clarify compliance requirements for the safe removal and disposal of hazardous waste. f

» Lifting operations commenced on September 20, 2025, after necessary arrangements were confirmed to
be in place.

» Meetings conducted vide dated 26/09/2025, 16/10/2025 review the progress of lifting activities and
discuss future planning at RO-GPCB, Bharuch.

» Total quantity of Hazardous waste lifted for pre-processing till 11/11/2025 was 2255.07 MT including
loose solids and Drums.

3. Waste Lifting Summary (12" November 2025 - 11" December 2025)

Hazardous waste for Pre-Processing

» Analysis Report Submitted — Yes
» Waste Sent for Pre-Processing — 66.735 MT
» Total Nos. of Drums Lifted — 212
» Total Nos of IBC Lifted - 09

TIFAC-CORE-SCET (Auditor ID:2092)
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, T
| Sr. D Agency Qty. Manifest Storage | Cat. | Sampling
| N ate Lifted e t
0 Name No Condition | code Date Date
| | MT) | .
a M/s. Anas Process
5 17/11/2025 8.090 1414 . Drums 6.1 | 14/112025 | 15/11/2025
-f Green l Residue
; M/s. Anas Process
2. | 17/11/2025 7.390 1415 : Drums 36.1 | 14/11/2025 | 15/11/2025
| Green Residue
3. | 17112025 | MW/s-Anas |, oa5 1416 rocess Drums | 36.1 | 14/11/2025 | 15/11/2025
r Green Residue _ i
4. | 18/11/2025 | M/S-Anas | 5 4oc | [l - | e——— -y 14/1172025 | 15/11/2025
i Green ) Cotton Waste 00sC

> 5. | 187112025 | MS-AMaS | o 185 | 418 | PSS | R Tank 14/11/2025 | 15/11/2025
| Green Residue

- 8. | 1971172025 | M/s-Anas [0 e | 1421 Process
Green Residue
= Total | 66.735

Hazardous waste for Incineration

» Waste Sent for Incineration — 75.435 MT
» Total Nos. of Drums Lifted - 186
» Total Nos. of IBC Lifted - 22

=X
6. | 18112025 | M/s-Anas | g o1 1419 Process 14/11/2025 | 15/11/2025
Green Residue i
7. | 197112025 | M/s-Anas | ¢ 4.6 1420 | Frocess 17112025 | 18/11/2025
P Green Residue
m 17/11/2025 | 18/11/2025

i Sr. Qty. Lifted : Type of Storage Cat.
g No Date Agency Name (MT) Manifest No Waste Condition code
Al 8] o SPORPEEE TR [ 5 R |__Condi
T 21/11/2025 | M/s BEIL 8.890 10399  Process Drums 36.1
| e : Residue
& | Process
2. 21/11/2025 M/s BEIL 9.145 10400 : Drums 36.1
y EENES | ) _ | Residue |
| 3 22/11/2025 M/s BEIL 8.490 10401 Process Drums 36.1
| | | Residue | &
J 4. 22/11/2025 M/s BEIL 8.165 | 10402 FTocess Drums 36.1
& “ Res_ldue
' | 5. 26/11/2025 M/s BEIL 8.300 10403 Emf’jss D 36.1
i A PRI | Pe51 ue T ;
1 6. | 06/12/2025 M/s BEIL 18310 | 10404 Sy IBC Tanks 36.1
Residue
7 08/12/2025 M/sBEIL |  14.135 10405 E’O‘.’ess IBC Tanks 36.1
| L _ | _ | _ esidue | S
Total 75.435

Note The hazardous waste llﬂed by M/s BEIL for mcmeratlon Wthh has been rejected by M/s. Anas Green and
M/s. Banas, based on analysis, and found not suitable for pre-processing.

Cumulatlve till 11/12/2025

b _ Duration [ Qty. lifted (MT) Cumulative Qty. (MT)
~ 20/09/2025 to 27/09/2025 84020 840.20
29/09/2025 to 04/10/2025 244.83 1085.03
06/10/2025 to 11/10/2025 198.225 1283.255
13/10/2025 to 25/10/2025 373.275 | 1656.53

= ————————— - — e —— e e ———
N R R T e
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—
_27/10/2025 0 01/11/2025 28126

_03/11/2025 to 11/11/2025 317.28
12/11/2025 10 11/12/2025 142.170

4. Safety & Training
» Trainings Conducted as per the details given below

Sr. No. -TI-‘ype of :['ra-i:?]ing Date
l. Operation & use of Fire extinguisher

» Emergency Equipment Status:

Sr. No. Equipment ~ Status
Fire Hydrant Yes

l.
= Ambulance “
3. | Spark Armrestor
4. | Antidote Kits - Sem N
Yes <

5. PPEs to workers

—_ —
— — —

L

» Accident/Near Misses Reported: No
5. Environmental Safeguards

- Measures for Spillage/Leakage Control : Fly Ash, Saw Dust Available

- Dust/Emission Control Measures in Place: No

- Leachate/Secondary Pollution Observed: Yes. Details along with corrective actions for the same is as

follows:
« Secondary pollution (leachate contained in the dyke wall) observed due to a leak from Tank No. 20

& 21 on November 26, 2025. Agencies have been informed, and prompt action was recommended.
A temporary containment bund was created to prevent the spread of hazardous waste.

« Lifting operations caused damage to 311 MS drums, 57 HDPE drums, and an IBC tank till date,
requiring appropriate action.

« Chemical fumes caused by drum leakages and acidic waste transfers are causing eye irritation and
delaying lifting operations. All site personnel are required to wear appropriate PPE and follow
established safety protocols without exception.

Additional Notes / Suggestions

- Continual practice of Training at regular frequency

-  Strengthen on-site safety compliance and worker welfare monitoring.

- Proper care while handling corroded/ damaged drums.

- On November 15, 2025, a meeting was held at the GPCB, Bharuch, with all agencies involved in the
lifting activity. The purpose was to review the progress to date and discuss future planning.

- On November 17" 2025, a site visit was arrange with all agencies involved in the lifting activity. The

purpose was to do proper planning for waste lifting and Sampling of remaining waste and also discussion
for leakage from Tank No. 21

- Lifting agencies are instructed to lift/shift the damaged drums which are located on the floor of the
industry premises.
- Waste from Tank No. 11,14,20,21 was successfully transferred to IBC tanks by M/s. BEIL.

= e ——— T ——
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Submitted by,

Schedule — 1 Environment Auditor.
TTIFAC CORE in Environmental Engineering, SCET

For TIFAC-CORE-SCET

,\xy pr o

Prof. Hemali Jardosh Dr. Juned Miyajan
Environmental Engineer Chemist

f%

Prof. Anand P. Upadhyay
Chemical Engineer &
HOD, TIFAC-CORE-SCET

No. TIFAC-CORE-SCET/63/2025

Date: 16/12/2025
Place: Surat
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MONTHLY PROGRESS REPORT
Duration: 12/12/2025 1o 11/01/2026

Location: Eco Waste Management, Plot Nos, 201-204, GIDC Palej,
1. Introduction

District Bharuch

This project is in response to the urgent need for the environmentally sound disposal of a significant quantity of

hazardous waste located at the Eco Waste Management facility at GIDC Palej, Dist. Bharuch. The waste, which
includes both liquid and solid materials, has accumulated in large quantities and requires immediate action.

The impetus for this project comes from a directive by the Hon'ble National Green Tribunal (NGT). The GPCRE
has been directed to undertake the clearance of hazardous waste lying at the site,

The GPCB's Regional Office — Bharuch has initiated the process for the scientific removal of an estimated
3543.695 metric tons of hazardous waste. This project aims to allocate the work to qualified pre-processing and
common incineration facilities to ensure the safe and proper disposal of this material, adhering to all
environmental regulations and fulfilling the NGT's directive.

Agencies Involved
The following agencies and organizations are involved in this task:

M/s. BEIL Infrastructure Limited, Dahej/Ankleshwar: For the incineration of waste.

M/s. ANAS Green Environment Pvt, Litd., Dahej: For waste processing.

M/s. BANAS Waste Management LLP, Dahej: For waste processing.

Schedule-I Environment Auditor Team (TIFAC CORE in Environmental Engineering, SCET,
Surat): For the supervision and record-keeping of the entire hazardous waste clearance activity.

Objectives included:

Ensuring Compliance

Supervising Scientific Disposal
Progress Monitoring and Verification
Maintaining Comprehensive Records
Reporting to Authorities

On-site Safety Oversight

YV Y Y

b e o

2. Reference to the Progress Made till 11/12/2025

The activities carried out during 12/09/2025 to 11/12/2025 are as follows: ‘

# A joint preliminary site visit was conducted on September 12, 2025, involving GPCB, GIDC, lifting
agencies, and other stakeholders to survey the site, confirm readiness, finalize operational logistics, and
clarify compliance requirements for the safe removal and disposal of hazardons waste.

» Lifting operations commenced on September 20, 2025, after necessary arrangements were confirmed to
be in place.

= Mcmirl:;gs conducted vide dated 26/09/2025, 16/10/2025, 15/11/2025 and 17/11/2025 rE‘-'iﬂ'l-T.r the progress
of lifting activities and discuss future planning at RO-GPCB, Bharuch and sit Eco waste
management side respectively.

» Total quantity of Hazardous waste lifted for pre-processing and incineration till 11/12/2025 was 2397.40
MT including loose solids and Drums.

3. Waste Lifting Summary (11* December 2025 - 12 January 2026)

Hazardous waste for Pm—Prm:essIng

¥ Analysis Report Submitted — Yes

» Waste Sent for Pre-Processing — 653,670 MT
» Waste Sent for Incineration —111.300

» Total Nos. of Drums Lifted — 1516 Nos.
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Lco Waste Management- Palej, Bharuch
» Total Nos of IBC Lified = 121 Nos.

Sr. Qty.
: Diate Apeney N Manifest Type of Sior Pre-lift
N geney Name | Lilted b | ape Cat,
1u THPhIo (MT) No Waste Conditlon | code Sﬂgirll:u % '[';:::{’
¥ 25 2 ‘|
T Tis M5, Anng i:mm 7315 1422 Mrocess Residue Drums 361 | IWL2025 2001172025
122025 | Mfs. Anas Cireen 7.100 1421 Process Residue rums 6.1 191 1202
3. | 15122025 M/s. Banas 9214 57 = : . 5 | 200112025
s 2 I'rocess Residue [rums 36.1 | 04072025 | 0snoo202%
3. | 1671272025 | Mfs. Anas Green | 6.565 1424 | Process Residue | Drums__| 360 | 1971172025 | 2071172025
5 | 1en % Cros Contaminated
272025 | M/s. Anas Green [ 8870 W25 | o on Waste | Loose | 332 | 1ori2025 | 200172025
i f) : Contnminafed
6 | 16 11.flzr:125 M/s. Anas Green | 1,175 L4265 Ot Whaia Loose 332 | 1912025 | 200102028
16/ 122025 M/s. Danas 9.560 58 I'rocess Residue Dirums 60 | 157122025 1641202025
. Conltaminabed
8 | 16122025 | M/s. Banas 9.595 59 Ctbar Viasii Loose 332 | 1812025 | 19012025
9. | 181272025 Contaminated
Mz, Banas 8415 &0 | Cotton Waste Loose 332 | 181172025 | 1901142025
10. | 1612/2025 | M/s.Banas | 7.170 6 [rompntedCold yoose | 332 [ 18112025 | 191102025
11. | 161272025 | M/s. Banas 7.930 [ Process Residue|  Drums 36.0 | 1571272025 | 16122025
12. | 1771272025 | M/s. Anas Green | 10050 1427 | Proccss Residuc| Drums 36.0 | 1571272025 | 161272025
13. | 177122025 | M/s. Anac Green| 7.575 1428 | Process Residue|  Drums 36.1 | 15/12/2025 | 1&/12/2025
14, | 171272025 | Mis. Banas 10,560 63 Process Residue |  Drums 36.0 | 15/1272025 | 16/12/2035
15. | 17/12/2025 M/s. Banas 11,240 64 Process Residue Dirums 6.0 | 157122025 | 16/12/2025
16. | 17122025 | M/s. Banas G415 5 Process Residue |  Drums 36.0 | 15/12/2025 | 161272025
17. | 18/12/2025 |M/s. Anas Green| 8.095 1429 | Process Residue | Druims 36.0 | 1671272025 | 17/1272025
18. | 18/12/2025 |M/s. Anas Green| £.200 1430 | Process Residue | Drums 36.0 | 16/1272025 | 17/12/2035
191 18122025 |  Mis. Banas 19,790 66 Process Residue|  Drums 360 | 15122025 | 161272025
20. | 18122025 M/s, Banas 10.035 &7 Process Residue Drums 36.1 | 1551272025 16/12/2025
21. | 18122025 | M/s. Banas 5.865 68 Proccss Residue | Drums 36.1 | 15/1272025 | 161272025
22, | 191272025 | M/s. Anas Green | 11,580 1431 | Process Residue IBC 36.1 | 1722025 | 181202005
23, | 1971272025 | M/s. Anas Green | 10.310 1432 | Process Residus IBC 36.1 | 171272025 | 18122025
24, | 1971272025 | MYs, Anas Green | 5.350 1433 Process Residue | Drums & [BC) 36.1 | 171272025 18/12:2025
25, | 19/12/2025 M/s. Banas £.020 L) Process Residue 1BC 36.1 | 1871172025 18112025 |
35, | 191272025 | M/s. Banas 8.700 70 Process Residue IBC 36.1 | 181172025 | 1%/11/2025
27, | 191272025 | Mis.Banas | 9.520 71 Process Residue IBC 36.1 | 11/1072025 | 1271042025
2. | 19122025 | Mis. Banas | 2910 72 | Comaminated |y oo | 332 | 1sminozs | 1om1m02s
29, | 1912/2025 | M/s. Banas 4.570 73 m;nm;j;’[:‘ Loose 332 | 1871172025 | 1941172025
30. | 20122025 |Mss. Anas Green [ 10675 | 1434 | omanitmed | Loose | B2 ygnom005 | 191202025
31, | 201202025 |Mss. AnasGreen | 3225 | 1435 | Conamiated | Loose | 332 1gnopoas | 19n22025
: 5
32, | 201272025 | M/s. Anas Green | 6450 | 1436 %‘fﬁfﬁ“;:i Loose 1332 | 1enamoas | 19122025
33 | 20/12/2025 | MJs. Banas 2,525 74 Process Residue | Drums 36.1 | 1171072025 | 121102023
34. | 201272025 |  M/s. Banas .43 75 Process Residue | Drums 361 | 117102025 | 1271072025
as, | 200122025 | Mis. Banas 2.495 76 %‘;‘::z‘:;:,m Loose 332 | 18102025 | 1941172005
36. | 201202025 | M5 Banas | 3.425 7 E"D:t":":’i{‘;ﬁ Locse | 33.2 | 187102025 | 191112025
37. | 20122025 | M/s.Banas | 4.150 78 %‘;“t:g:‘aﬁ Loose | 332 | 181172025 | 1901172025
38, | 2171272025 M/s. Banas 15.930 74 Process Residus Loose 36,1 ISJIZ-'EEIES I?ftigg;‘f
39, | 21/12/2025 | M/s, Banas 5,395 30 Process Residue | Drums | 36.1 | 11/10:2035 | 12102025
40, | 211202025 | Mjs. Banas | 4.505 g | Commminsled |y o0 | 332 | 18112025 | 197112025
41, | 21122025 Mis. Banas T7.485 &2 Process [f.csidu: Drums 36,1 | 1102025 1210:2025
42, | 21122025 | Ms. Banas 5.010 83 E::‘:j: {,’:,‘;:*[: Loose | 33.2 | 181172025 | 19/1172025
inated
43. | 21122005 | Mis. Banas | 4,955 g | |Gt | Lesw |33 | INNGRE | 1WLIAGES
44, | 201122025 M/s. Banas ] RS Process Residue Dipuems Jn.0 | FLA0S2025 121020235
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45. | 217122025 ] Mis. Banas - :
46, | 22122025 |  M/s.Banas ;f::; :f; ff’::::: ';'Eﬁljl'ﬁ [I).::: ;21 ][T:f;:z‘::;s :;iiﬁﬁ:i
47. | 22N20025 Mz, Banas a.810 BT Process Residue Biima 3.1 | 1111072025 | 12107025
48, | 231202025 | Mfs. Anas Green | 9,745 1437 Process Residue Lt 36.0 | 201272005 | 211272008
49, | 231272025 | Mfs. Anas Green| 9.510 1438 |ProcessResidve | [ooee | 361 | 2012205 | 217127008
sp. | 23122025 M/s. Banas 9.850 80 Process Residue Diens 36.1 | 1171072025 | 1271072025
51, | 247122025 | M/s, Banas 1.480 o0 Process Residue | prume 361 | 117102025 | 1271072025
53 | 26122025 M=, Banas 9270 9] Process Residuc IBC 36.1 | 187112025 | 1912025
53, | 2601272025 | M/s. Bamas | 9.985 9 Process Resicue | prums | 361 | 117102025 | 121002025
54, | 261212025 | M/s. Banas | 21.235 93 |ProcessBesidue| 1a5ee | 360 | 2601272025 | 261272025
55 | 27122025 | M/s Banas 7.625 94 |ProcessResidve| prme | 361 | 117102025 | 1271002025
55, | 27122025 M/z Banas 5 130 95 Process Residue Drims 16.1 117102025 | 121002025
57, | 291272025 |  M/s, Banas 9295 9 Process Residue | pryms | 361 | 1171042025 | 12/1002025
58. | 29/122025 | M/s. Banas | 9.225 g7  |ProcessResidve| pryme | 360 | 117102025 | 1271002025
59 | 301272025 | Mis.Banas | 9.620 gg  |ProcessResidue| pryms | 360 | 18112025 | 19/11/2025
60, | 30N2/2025 | M/s.Banas | 15.010 g9  |PmcessResidue| 1,00 | 360 | 260122025 | 26/12/2025
1. | 3111272025 | M/s.Banas | 25.965 100 | Process Residue| |00 161 | 2601272025 | 26/12/2025
2. | 311272025 |  Miss. Banas 1.235 101 | PocessResidue | pryms | 360 | 11/102025 | 12710/2025
3. | 311272025 |  M/s. Benas 2.865 102 |ProcessResidue| prums | 361 | 11102025 | 1271002025
&4, | 0370172026 Ms.Banas | 15270 103 | ProcessResidue| 1oace | 381 | 26n1272025 | 26/12/2025
5. | 03012026 | Mis.Bamas | ggqp 104 |ProcessResidve| prype | 360 | 11002025 | 1271002025
66. | 03/01/2026 | M/s. Banas 9.180 | 105 |ProcessResidue| prmg | 361 | nino2ozs | 12102028
o7, | 03012026 | Mis.Banas | yag30 | 105 [ProcessResidue] oo [ 361 | 26n2m025 | 26122008
gs. | 04/01/2026 | M/s. Banas 14.190 107 |ProcessResidue| 1o0ce | 360 | 26122025 | 261272025
6o | Da/01/2026 | M/s. Banas 10.660 108 |ProcessResidue| prms | 361 | 117102025 | 121002025
70, | 04/0122026 | Ms. Banas 2.990 109 |ProcessResidue| jooe [ 361 | 26122025 | 26/12/2025
1. | 04172026 | M/s. Banas 1.865 110 |ProcessResidue|  yo0se [ 360 | 260122025 | 2601202025
52 | 050172026 | Ms.Banas | 18.685 111 |ProcessResidue | 1oose | 360 | 26/122025 | 26/1272025
73, | 05/01/2026 | Mys. Banas 8.385 112 |ProcessResidue|  pome | 360 | 1171002025 | 121102025
2a. | 0510172026 Wé;;:“ 6410 1439 |ProcessResidue| p oo | 280 | 23n2m005 | 24n2/2025
7s. | o6muzoze | MEANE 5000 [ 1440 Process Residue | ¢ o0 | 361 | 23120005 | 2401272025
Total | 653.670
Hazardous waste sent for Incineration
i; Date Agency Name mﬁ:::.i"" Manifest No T‘E:t:f Cimlf:n Cat. code
1. 26/12/2025 MJs BEIL 19.005 10406 Incineration IBC 36.1
P 26/12/2025 Mis BEIL 17.225 10407 Ingineration IBC 36.1
3. 2871272025 M/s BEIL 14,555 10408 Incineraticn IBC 36.1
4, 2871272025 Mis BEIL % 885 10882 Ingineration IBC 36,1
5. 2911272025 Mis. BEIL 16.735 10883 Tncineration 15C 36.1
6. AW I22025 M/s. BEIL 12.635 10554 In:;:in:ra-ttﬂn IBC 36,1
7. 3171272025 M/s. BEIL 8.700 10880 Incineration 1BC 36.1
8. 0270172026 M/s. BEIL 3.290 10881 Tncineration | Bags 36.1
9. 017/01/2026 M5, BEIL 10270 10885 Incineration TRC 36.1
Total 111,300
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Note: The hazardous waste lifted b
M/s. Banas, based on analysis and found not suitable for pre

Cumulative till 11/01/2026

¥ M/s. BEIL for incineralion which

has been rejected by M/s. Anas Green and

-processing.

Duration Oty. lifted (MT) Cumulative Qty, (MT)
20/09/2025 to 11/10/2025 1283.255 1283.255
12/10/2025 to 11/11/2025 971.815 225507
1211172025 to 11/12/2025 142.170 2397240
12/12/2025 to 11/01/2026 T64.970 3162210
4. Safety & Training
» Trainings Conducted as per the details given below
Sr. No. Type of Training Date
1. | Safety Training 06/01/2026
# Emergency Equipment Status:
Sr. No. Equipment Status
1. Fire Hydrant Yes
% Ambulance .ch
3. Spark Arrestor Yes
4. Antidote Eils Yes
5. PPEs to workers Yes

5.

¥  Accident/Near Misses Reported: No
Environmental Safeguards

- Measures for Spillage/Leakage Control : Fly Ash, Saw Dust Available

- Dust/Fmission Control Measures in Place: No

- Leachate/Secondary Pollution Observed: Yes, Details along with corrective actions for the same is as

follows:
Sr. | Details Corrective Action
MNo.
1. | Secondary pollution (leachate contained in the dvke wall) | Leachate cleaning within the dyke wall

observed due to a leak from Tank No. 20 & 21 on November
26, 2025,

area has been commenced on 04/01/2026
and completed by 08/01/2026, Using fly
ash and sawdust as absorbent agents, the
wastc was stabilized, collected, and
subsequently transported for incineration.

It was observed that corroded drums due to prolonged
storage condition, inappropriate stacking/palletization and
ongoing Lifting operations resulted in the damage of
approximately 336 MS drums and 63 HDPE drums till date,
which caused the floor spillage interrupting the ongoing
clearance activities.

Approx. 286 nos. leakage and damaged
MS drums and 60 nos of HDPE drums are
lifted and sent for  disposal. Approx. 50
Nos. of drums and 2 Nos of IBCs arc yct to
be lifted,

TIFAC-CORE-SCET (Auditor 1D:2092)

It was observed that sipgnificant quantity of the waste
remaining in the premises consist of the leaked/damaged
drums which was difficult to lift, casing fumigation
followed by the frequent interruption in the lifting activity.
All site personnel are required to wear appropriste PPE ond
follow established safety protocols without exception.

Site personnel are strictly adhering to PPE

protocols, with auditors  providing
continuous oversight and real-time
instructions. No fumigation are observed
after addressing the lacked/damaged

drums.
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Additional Notes / Suggestions

= Continual practice of Training at regular frequency
Strengthen on-site safety compliance and worker welfare monitoring,

Proper care while handling corroded/ damaged drums.

- F)n December 15 2025, a site visit was conducted wilh
including official from RO, GPCB-Bha
of remaining waste located at site,

Llfm}g agencies are instructed to lift/shifl the damaged dewms which are located on the floor of the industry
premises,

all agencies involved in the lifting activity

ruch. The purpose was to do proper planning for lifting/clearance

= On January 3%

. ; 2026, a meeting was held at Site (Eco Waste Management), Palej, with all agencies
involved in the 1i

: fting activity. The purpose was to review the progress to date and discuss future planning

regarding the final phase of clearance activities, Key points discussed during the meetings are as follows:
*  Discussion held regarding planning and available options for floor clearance, which will

commence once the remaining hazardous waste is removed from the premises.

While majority of liquid waste from HDPE tanks has been transported for incineration by M/s,

BEIL Infrastructure Limited, solid/semi-solid residue remains at the bottom of the few tanks.

Transfer Issues: Since this residue cannot be moved via standard pumps, the committee

discussed alternative lifting methods,

Feasibility: Discussions were held regarding onsite vs. offsite clearance. The regional Officer,

GPCB, Bharuch has instructed the M/s. BEIL Infrastructure Limited to identify specific tanks

where on-site clearance/waste transfer is difficult due to potential hazards caused by prevailing

conditions of tank and associated auxiliaries due to prolonged storage and physical/chemical
propertics of material stored in it.

Liquid waste from Tank No. 11, 14, 20, 21 was successfully transferred to TBC tanks by M/s. BEIL.

However, lifting of semi-solid waste from the bottom of the HDPE tank is underway via bottom
manhole. :

- Solid waste lifting from the underground RCC tank is pending.
Bottom manholes of the remaining storage tanks were inspected by M/s, BEIL by keeping all safety

measure, the findings are as below:
Sr. No. Tank No. Current Status
L 18, 25, 26,27 Empty

01, 02, 03, 04, 05, 06, 07, 08, 09, 10, 11,

2. Semi-Solid Material at bottom
12,13, 14, 15, 16, 19, 20, 21, 22, 23, 24

3. 17 Liquid is being transferred
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—n,

Safety Traning Tank No.17 Liquid transfer to IBC

Submitted by,

Schedule — 1 Environment Auditor,
TIFEAC CORE in Environmental Engineering, SCET

For TIFAC-CORE-SCET

E£ Lo

Dr. Juned Mivajan
Chemist

Prof. Anand P. Upadhyay
Chemieal Engincer &
HOD, TIFAC-CORE-SCET

No. TIFAC-CORE-SCET/54/2026

Date: [Efetf2el€
Place: Surat
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Eco Waste Management- Palej, Bharuch

MONTHLY PROGRESS REPORT
Duration: 12/01/2026 to 11/02/2026
Location: Eco Waste Management, Plot Nos. 201-204, GIDC Palej, District Bharuch

1. Introduction
This project is in response to the urgent need for the environmentally sound disposal of a significant quantity of
hazardous waste located at the Eco Waste Management facility at GIDC Palej, Dist. Bharuch. The waste, which
includes both liquid and solid materials, has accumulated in large quantities and requires immediate action.

The impetus for this project comes from a directive by the Hon'ble National Green Tribunal (NGT). The GPCB
has been directed to undertake the clearance of hazardous waste lying at the site.
The GPCB's Regional Office — Bharuch has initiated the process for the scientific removal of an estimated
3543.605 metric tons of hazardous waste. This project aims to allocate the work to qualified pre-processing and
common incineration facilities to ensure the safe and proper disposal of this material, adhering to all
environmental regulations and fulfilling the NGT's directive.

Agencies Involved
The following agencies and organizations are involved in this task:

M/s. BEIL Infrastructure Limited, Dahej/Ankleshwar: For the incineration of waste.
M/s. ANAS Green Environment Pyt, Lid., Dahej: For waste processing.

M/s. BANAS Waste Management LLP, Dahej: For waste processing.
Schedule-I Environment Auditor Team (TIFAC CORE in Environmental Engineering, SCET,

Surat): Far the supervision and record-keeping of the entire hazardous waste clearance activity.

YVvYY

Objectives included:

Ensuring Compliance

Supervising Seientific Disposzl
Progress Monitoring and Verification
Maintaining Comprehensive Records
Reporting to Autborities

On-site Safety Oversight

YYYYVY

2. Reference to the Progress Made till 11/0 1/2026

The aclivities carried out during 12/09/2025 to | 1/011/2026 are as follows:
% A joint preliminary site visit was conducted on September 12, 2025, involving GPCB, GIDC, lifting

agencies, and other stakeholders Lo survey the site, confirm readiness, finalize operational logistics, and

clarify compliance requirements for the safe removal and disposal of hazardous waste.
2025, after necessary armangements were confirmed to

% Lifling operations commenced on September 20,
he in place.
ed On-csite/ Online vide dated 26/09/2025, 16/10/2025, 15/11/2025 and 17/11/2025

¥ Meetings conduct
03/01/2026, review the progress of lifting activities and discuss future planning at RO-GPCB,

Bharuch and site Eco waste management side respectively.
» Total quantity of Hazardous waste lifted for pre-processing and incineration till 11/01/2026 was 3162.210

MT including loose solids and Drums.
3. Waste Lifting Summary (11* January 2026 - 12 February 2026)

Iazardous waste for Pre-Processing

# Analysis Report Submitted — Yes
» Waste Sent for Pre-Processing — 84.590 MT
# Waste Sent for Incineration — 23.890

¥ Total Nos. of Drums Lifled — 0.0 Nos.

TIFAC-CORE-SCET {Auditor 1D:2092)
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% Total Nos of IBC Lifled — 20.0 Nos.

Eco Waste Management- Palej, Bharuch

Sr. A N I?:}I.d Manifest Type of Slorage Cat. ql: ::plllitl:u Analysis
; 1 ency Mame It | s
Ne i i l_'l'-l':'} No Whste Condltion | code Date m,“
1. | 29/01/2026 s, Dt 1.515 113 Prie- Processing Lpose 36,1 | 2612026 26{1}]-'2026
2, 290102026 hAJs. [anns 1.945 114 e Processing Loose 36.1 | 260172026 Mﬂlr}ﬂ?ﬁ !
3. | 05/02/2026 Mi/s. Ranas 26275 115 e Processing Loose 36,1 | 26/12/2025 | 26/12/2025
4. | 050272026 M5 Banas 9,740 116 PPre- Processing Loose 36.1 | 26/12/2025 | 26/12/2025
75, | 06/02/2026 | M Banas 14.525 117 Pre- Processing Logse | 36.1 | 26/12/2025 | 26/12/2025
5. | 0R/D22026 | Mix Banas 15.440 118 | Pre- Processing Loose | 36.1 | 26/12/2025 | 26/12/2025
7. | 0940272026 Rz, Panas 15.150 119 Pre- Provessing Loose 6.1 | 26/12/2025 | 26/12/2025
Total | 54.5%)
Hazardous waste sent for Incineration
] f Storage
5’0 Date Agency Name Qt{#ﬁtﬂl Manifest No T&ffﬂ': Condition Cat. code
1. 20/01/2026 M/S. BEIL 12.210 10887 [ncineration IBC 36.1
2, 1000212026 Mis, BEIL 11.680 10888 Incineration IBC 36.1
Total 23.890

Note: The hazardous waste lified by M/s. BEIL for incineration which has been rejected by M/s. Anas Green and
M/s. Banas, based on analysis and found not suitable for pre-processing.
Cumulative till 11/02/2026

Duration Oty. lifted (MT) Cumulative Qty, (MT)
20/09/2025 to 11/10/2025 1283.255 1283.255
12/10/2025 to 11/11/2025 971.815 2255.07
12/11/2025 to 11/12/2025 142,170 2397240
12/12/2025 to 11/01/72026 T764.970 3162.210
12/01/2026 to 11/02/2026 108.450 3270.690
4. Safety & Training
» No
# Emergency Equipment Status:
Sr. No. Equipment Status
1 Fire Hydrant Yes
2. Ambulance Yes
3 Spark Arrestor Yes
) Antidote Kits Yes
5 PPEs to workers Yes

# Accident/Near Misses Reported: No
S. Environmental Safeguards

= Measures for Spillage/Leakage Control ; Fly Ash, Saw Dust Available

= Dust/Emission Control Measures in Place: No
= Leachate/Secondary Pollution Observed: Yes, Details along with corrective actions for the same is as

follows:

ar.
No.

Details

Corrective Action

Leachate Clearance of the room adjacent to
the storage shed,

Leachate Clearance of the room adjacent to the storage
shed has been completed on 9" February 2026

|

Lank.

TIFAC-CORE-SCET (Auditor 1D:2092)

Solid waste lifting from the underground RCC

Solid Waste lifting from the underground RCC tank has
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Eco Waste Management- Palej, Bharuch

— 1 i 1 i

3. [ Agencies have been nstructed to commence | On-going work of (he residual wasle stuck on the I{(:(T|
remaining clearance activities which include floor,
lifting of remaming waste and Noor cleaning.

3. | Lifting agencies are instructed to 1ifVshill the All Damage drums are lifled from the Moor of the industry

damaged drums which are located on the floor | premises,

of the industry premises.

Additional Notes / Supgestions

- Continucous on-site safety compliance and worker wellare monitoring,

= During the initial visit on 20/09/2025, Shree Khodiyar Weighbridge, Palej, was designated for waste
weighing and documentation. However, due to n technical error at that facility on 20/01/2026, vehicle
GIDGBV 7315 (camying 1BC waste) was weighed at an alternative Weighbridge, Patel Weighbridge,
Palej

= Details of the Meeting Conducted during the month:
['6™ February 2026 (Online): A meeting conducted to review the progress to date and discuss how to accelerate
the floor cleaning activity and tank bottom cleaning activity, also progress and planning for final closing phase
of waste clearance. Key points discussed during the meetings are as follows:

A) Fioor Cleaning Status

+ Progress Overview: The committee confirmed that the majority of the waste has been successfully lified.
The underground tank clearance has been completed by the Banas Team utilizing a JCB.

+ Methodology Discussion:

o Shree K. N. Vaghmashi (RO, GPCB-Bharuch) suggested initiating thorough floor sweeping.

o Dr. K. D. Yadav advised that following the complete sweeping, floor washing must be performed using
water. He further emphasized the requirement to sample the generated wash water for analysis.

» Challenges & Manpower:

o Shree Parmit Chaudhry reported that residual waste is stuck to the floor, necessitating manual
clearance/sweeping rather than just mechanical clearing.

o He requested support from other agencies for additional manpower to accelerate the manual cleaning
process.

B) HDPE Tank Clearance

» Current Status: Shree Aalok Patel provided a status update regarding the removal of solid/semisolid waste
from the tank bottoms.

= Timeline: Based on the review, Shree K. N. Vaghmashi suggested continuing the on-site cleaning of the
remaining bottom waste from HDPE tanks. Mr. Aalok Patel estimated this activity will take approximately
7 days.

C) Contaminated Soil Extimation

# Issue: The discussion took place regarding the contaminated soil near the tank farm area.

» Disposal Route: It was noted that this soil is classified as Land fillable Waste,

* Strategy: As the current project activity is limited to waste disposal via the Pre-processing and Incineration
route, a separate assessment is required for the soil.

* Resolution: The sampling of the contaminated area has been performed by SVNIT, it was resolved to first
assess the level of contamination and the total surface area affected. This data will be used to estimate the
quantity of contaminated soil before finalizing the disposal plan.

However, lifting of semi-solid waste from the bottom of the HDPE tank is underway via bottom manhole.

February 11", 2026: A meeting at site was held, with all agencies involved in the lifting activity. The purpose
was to decide and finalize floor cleaning methodology and planning for the final closing phase of waste

clearance. Key points discussed during the meetings are as follows:

TIFAC-CORE-SCET (Auditor 1D:2092) Page 3 of 6
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ﬂmctlun —u

The committee conducted a detailed inspection of the entire site to review work progress and confirmed

that the majority of the waste from the RCC floor has been successfully removed. Residual waste layers
remain adhered to the floor surface.

B) pemonstration of Water Jet Cleaning
As discussed during the online meeting dated 6" February 2026, o demonstration of high-pressure water jet
cleaning was conducted. The waler jet was able to remove the adhered waste layer. However, concern was
raised regarding potential damage to the RCC conerete Moor due 1o high pressure application.

C) Trial of Caustic Solution Application
It was decided to spread a caustic solution on the floor prior o jet cleaning to soften/weaken the residual
waste layer. The solution was found effective in soflening the waste, allowing manual tools to be used
effectively for removal. The inherent rigk of RCC surface damage from excessive jet pressure was noted.

D) Finalized SOP for Floor Cleaning

1. Preparation of caustic solution.
2. Spreading of caustic solution on the floor and allowing it to remain for 15-20 minutes to soften the
residual waste.
3. Manual removal of softened waste using appropriate sharp tools.
4. Application of high pressure water jet cleaning (if required) after completion of manual scraping.
E) Resource Deployment & Responsibilities
M/s. ANAS Green Environment Pvt. Ltd. and M/s. BANAS Waste Management LLP will each deploy 5
personnel from 12 February 2026 for the said task.

Bottom manholes of the remaining storage tanks were inspected by M/s. BEIL by keeping all safety measure, the
findings are as below:
Sr. No. Tank No. Current Status
1 01, 04 05 and 14 Semi-Solid Matm:iﬂl at bottom. Sludege elearance activity from the
tank bottom 15 going on.
¥ 02,03,06te 13 and 15 to 27 | Bottom sludge cleaning activity is completed and tanks are Empty

6. Photographs

Waste Transfer from boltom of HDPE Tank to TRC Semi-Solid transfer to IBC

TIFAC-CORE-SCET (Auditor 10:2092) Page 4 of 6
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Eco Waste Management- Palej, Bharuch

Trial of Pressure jel spray for floor cleaning On-going floor cleaning

Submitted by,

Schedule — 1 Environment Auditor,
TIFAC CORE in Environmental Engineering, SCET

For TIFAC-CORE-SCET

’EV AR

-ﬁ V 7

Prof. Hemali Jardosh Dr. Juned Miyajan
'qi i A Chemist

Prof. Anand P. Upadhyay
Chemical Engineer &
HOD, TIFAC-CORE-SCET

No, TIFAC-CORE-SCET/Z%2026
Date; 23/ Hrf 2é

Place: Surat
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Waste Lilting Activiny Heporl

Duration: 1o 02 2020 0 21022026
Location: V'go Waste Management, Plot Nos, 201204, GIDC Paley. Dhstrict-Blanich

L Waste Lifting Sumomary

i Waste Semt Tor Pre-Processing = (0.0 M1
i, Waste Sent for Incinerstion = | 32535
i, Tomal Nos. of Do el < 0.0 Nes,
P, T danks Tied =10 Mo,

ili f i i T et w-prncessing Lacthiny
No wasie has heen lilted for pre-processing during the alorementioned period as pre-processiine B
persmmel were imvolved in manaally serapping the conerete our arca under the shade,

E hr.‘\ Date ;"v.ql:mL') 2y, L'._nm .\mqum Ty rpc ol :‘itnm:::: (.'ut.. 5:!::“::: —[ *.L.II:LH
hTH Name (M) Mn Waste | Condition | el Daie P
. Waste sent for [ncincration it
2 [ wmzaian [stonon | 13255 | 10889 | Incinration | BC_ | 30 % i !
Total Incincration | 13,255 . P s |
Cumulative
I Turaiion Oy lifled (MTY Cumialalive Qs (0T i
2002025 1o 3700025 0.2 Blon
20092025 o (413025 24083 r I!H\'.‘" I.H__ E
T ORN02025 0 111072025 198225 S
1310 2023 ta 25/ 102025 ATI273 IS B
T 30075 W 0141 172025 IR1.26 |37 T .
U1 12025 1o /1112025 275365 223055
112025 i 151172025 42015 2355117 £
170112025 o 2201 112025 il 435 1156 4U5
2401142005 10 2401 172025 R 0. THA
071225 o RS 242025 JRA 187 10a
A1 272008 (o 1371272025 14,135 , 740 2
15122025 to 21/12:2025 3554600 37527
2122025 1o 21 202025 Fis R0 KIENED
A0 12/72025 to (K 012026 198, 150 , 316370
DSA0] 20t L2000 45840 362 200
12002024 1o 17402026 0.0 A2
190172026 10 24012020 12.210 I
T 2001 /2026 (o 31012026 1AMl T1TT.NRH
P20 o RO 2024 H3 U IAE
T 02020 10 15022030 20,8300 ST -
T G206 W 21022026 5 11,355 s
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. Safery & Training

Teaiming Comductesd: No kite Kitsy, DK
Energency quipnent Status (Fire Tydrant, Ambulance, Spark Arrestor, Antidote i (8
Ralen measures:

i Fire Hvdrn ; ‘I_L'". ARSIt L
Ambulance 'l,'-“_- ) Ty I[
i Spark Arrestor o 4= S A S O S ms —
Anidote Kits "l:c'- —
11755 1w orkeers Yes i B e
Incidents / Mear Misses Repowted | o . HNU B

;)

. Environmental Safeguards

= Mensures for Spillage/Teakage Control : Fly Ash. Saw Dust Aviilable
- Dst/Pmission Conteal Measures in Place: No
= 1eachaesSecondary Polltion Observed: Mo
»  Additional Notes / Sugpestions
Avencies have been started the Noor eleaning activits.
- U1h1—$il¢ cleaning of all the HDPE anks has been complered. 10 1BCs containing bottom W.iste ar
vt 1o be lified by BEIL.

4. Photographs

ot

il st bl e Vi)

Tank No. 14 Cleaning Done
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Feen Woste Manacement, Palej=Borich

Tank farm arcn

Submitted by,

Schedule = 1 Enviconment Auditor,
TIFAC-CORI: in Envirommental Engincering. SCET
For TIFAC-CORE-SCEN

44

Prof, Hemali Jardosh
Environment Engincer

Prof. Anand 1;. Upadhivay
Chemical Engineer & HOD,
TIFAC-CORE-SCET
No. TIFAC-CORE-SCET/272026
Date: 24 fo2fT€

EE e

TIFAC-CORE-SCET (Auditar 112: 2002y

Imansponiation of 1B

e

Dr. Juned Mivajan
Chemist
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GUJARAT P&ﬁ'ﬂﬂﬂ CONTROL BOARD
Regional Office, Bharuch

= C-1/119/3, GIDC Phase-2, Narmadanagar, Bharuch — 392 015,

=~
ﬁgp‘ Phone: 02642~ 246 333, E mail ID ; ro-gpch-bharfz@eujaralgov.in

By-Speed Posl
No.GPCB/RO-Bharueh/ID- 86796/ 8565 f2026 Date: 25/02/2026

To,

Mr. Mahammad Hanit Kadari (Lesmr}
B-302, Sonia Apartment,

Buddhagully, Nr. Bhatwadi

Andheri west,

Mumbai-400061

Subject: Intimation regarding payment towards cost of work executed for removal of hazardous
waste from Plots No. 201-204, M/s. Eco Waste Management, Palej Industrial Estate, in

compliance with orders of Hon’ble NGT in O.A. No. 33/2025 (WZ) and E.A. No. 05/2025
(WZ).

Reference: (1). Direction under section 5 of the Environment (Protection) Aect, 1986 dated
03/06/2024, Legal Notice order no. GPCB/HZ-GEN-740(1)/ID-86796/819052 on
dated.12/08/2024 and other several correspondences.

(2). Orders of Hon’ble NGT (WZ), Pune in 0.A. No.33/2025 and E.A. No. G:EDES
dated 03/04/2025 and 29/08/2025

(3). HO approval vide letter no. (_rP(_.B."HJ"LZ—GEN-Tfrﬂ'(E]fID—Eﬁ??ﬁfﬂ??ﬁﬂfgﬂﬁi
on dated. 16/10/2025.

(4) This office vide letter no.l GPCB/RO/Bharuch/ [D-86796/8049-8050/2025 on
dated.17/10/2025.

(5). This office vide letter no.2 GPCB/RO/Bharuch/ [D-86796/8054-8055/2025 on
dated.07/11/2025.

(6). This office vide letter no.3 GPCB/RO/Bharuch/ lD—Sﬁ?%J’EllQ-ElZUa’EGES on
dated.17/11/2025.

(7). This office vide letter no.4 GPCBJ’RDIBherLth 1D-86796/8167-8166/2025 on
dated.03/12/2025.

(8). This office vide letter no.5 GPCB/RO/Bharuch/ 1D-86796/8188-8190/2025 on
dated.16/12/2025.

In continuation to the above references and in compliance with the directions of the Hon’ble
National Green Tribunal in O.A. No. 33/2025 (WZ) and E.A. No. 05/2025 (WZ), it is stated that
you, being the responsible occupier of M/s, Eeo Waste Management, had abandoned the premises
at Plots No. 201 to 204, Palej Industrial Estate, leaving behind a substantial quantity of hazardous
waste in an orphaned condition, posing potential risk to environment and public health.

You leased the premises for operating the unit and, You have submitted undertaking dated
04/12/2021 which has clause of “both lessor and lessee accepted joint responsibility for any future
environmental damage. Occupier Mr. Shreevangala Vijay Bhaskar Reddy has not paid actual
amount for the disposal waste to the board, Therefore, the liability lies with you, making you
equally responsible for any breach of environmental laws

!” pursuance of the directions of the Hon'ble Tribunal, the Gujarat Pollution Control Board (GPCB)
15 carrying out the work of clearance and environmentally sound disposal of the said hazardous

waste through identified authorized agencies, under the supervision of the Schedule-1 auditor,
TIFAC-CORE-SCET,
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Earlier this office has intimated vide letter as mentioned you with reference no. (4), (5), (6), (7) and

(8) above for payment, of the actual cost of the work for disposed of hazardous waste, which was \
Jaying at your premises but you have not paid yet the amount of the same. As on date 21/02/2026,
cumulative total quantity of 3283.945, (3060.065 MT Waste for pre-processing & 223.88 MT
incineration quantity) of hazardous waste has been cleared by these identified authorized agencies

for its final disposal through pre-processing and incineration. The work executed till date is valued

at ¥ 10,82,20,560 (Rupees ten crore eighty-two lakh twenty thousand five hundred sixty only)

+ 10,62,000 (Supervision cost) (Four lakh twenty-four thousand eight hundred) hence total

amount Rs.10,92,82,560 is levied. This amount represents the cost of work executed by authorized

agencies and is yet to be paid.

Accordingly, you, being the responsible occupier, ave hereby directed to remit the aforesaid
amount of Rs.10,92,82,560 towards the cost of clearance, lifting, trampc-rtatmn, and disposal of
hazardous waste, within 07 (seven) days from the date of this letter, into the following account:

Account details

Name SEE L Gujarat Pollution Control Board
e Bank name State bank of India
Branch 1% floor, Zonal office Sector, L

10 B, Gandhinagar, Dist. Gandhinagar
= Gujarat, 382010

Account No. A 10325062238

[FSC Code SBIN0001355

This letter issued afler approval of the competent authority.

For & on behalf of
GUJARAT POLLUTION CONTROL BOARD Z

K.N. Vaghamshi
Regional officer, Bharuch

v
Copy to:
(1) Member secretary, Gujarat Pollution Conirot Board, Par}favaran Bhavan, Sector-104, o
Gandhinagar ................ For Information please
(2} Collector and District Magistrate, District emergency operation center
‘Kanbivaga, B/h. District treasury office

Bharuch......... For information and necessary action please

(3) Unit Head, Bharuch, Gujarat Pollution Control Board Paryavaran Bhavan, Sector-10A,
Gandhinagar .....c..oeuee. For information and necessary action please

(4) Hazardous Waste Unit, Gujarat Pollution Control Board Paryavaran Bhavan, Sector-10A,
Gandhinagar ............... For information and necessary action please

(3) Police officer, Palej Police station, Palej Bharuch.............. requested (o take necessary

actions w.rt. FIR filed against Wangla Vijay Bhaskar Reddy (M/s. Eco Wasle
Management) and Mohammad Hanif Qadri has been lodged at Palej police station on
16/10/2024 (FIR No.1199039240529))

(6) Regional Manager, Gujarat industrial development corporation, Plot no.624/B,
Administrative complex, Walia road, Ankleshwar, Bharueh............... For information
and requested not transfer this property along above plot no.201 to 204, Palej, Bharuch
industrial Estate without Encumbrance Certificale (EC) of GPCB.
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GUJARAT POLLUTION CONTROL BOARD

~—— Regional Office, Bharuch
W C-1/119/3, GIDC Phase-2, Marmadanagar, Bharuch — 392 013.
A\ |/ Phone: 02642- 246 333, E mail 1D ; ro-ppeh-bhar@gujarat.gov.in

By-Speed Post
No.GPCB/RO-Bharueh/1D-86796/22, 68, /2026 Date:25/02/2026

Mr. Shreevangala Vijay Bhaskar Reddy
(Clo M/s. Eco waste management)

27 Floor, Anitha Enclave,

Bh. Southern Spice restaurant

Road no.10, jubilee Hills,
Hydrabad-30003

Subject: Intimation regarding payment towards cost of work executed for removal of
hazardous waste from Plots No. 201-204, M/s. Ko Waste Management, Palej
Industrial Estate, in compliance with orders of Hon’ble NGT in O.A. No. 33/2025
(WZ) and E.A. No. 05/2025 (WZ). :

Reference: (1). Direction under section 5 of the Environment (Protection) Act, 1986 dated
03/06/2024, Legal Notice order no. GPCB/[Z-GEN-T40(1)/ID-86796/819052
on dated. 12/08/2024 and other several correspondences.

(2). Orders of Hon’ble NGT (WZ), Pune in 0.A. No.33/2025 and E.A. No. 05/2025
dated 03/04/2025 and 29/08/2025

_, (3). HO approval vide letter no. GPCB/HAZ-GEN-740(2)/1D-86796/877564/2025
: on dated. 16/10/2023.

(4) This office vide letter no.l GPCB/RO/Bharuch/ ID-86796/8049-8050/2025 on
dated.17/10/2025,

(5). This office vide letter no.2 GPCB/RO/Bharuch/ ID-86796/8054-8055/2025 on
dated.07/11/2025. '

(6). This office vide letter no.3 GPCB/RO/Bharuch/ ID-86796/8119-8120/2025 on
dated.17/11/2025.

(7). This office vide letter no.4 GPCB/RO/Bharuch/ ID-86796/8167-8166/2025 on
dated.03/12/2025.

(8). This office vide letter no.5 GPCB/RO/Bharuch/ ID-86796/8188-8190/2025 on
dated.16/12/2025.

In continuation to the above references and in compliance with the directions of the Hon’ble
National Green Tribunal in O.A, No. 33/2025 (WZ) and E.A. No. 05/2025 (WZ), it is stated
that you, being the responsible occupier of Ms. Eco Waste Management, had abandoned the
premises at Plots No. 201 to 204, Palej Industrial Estate, leaving behind a substantial quantity

of hazardous waste in an orphaned condition, posing potential risk to environment and public
health.

In pursuance of the directions of the Hon’ble Tribunal, the Gujarat Pollution Control Board
(GPCB) is carrying out the work of clearance and environmentally sound disposal of the said

hazardous waste through identified authorized agencies, under the supervision of the Schedule-
[ auditor, TIFAC-CORE-SCET.

Earlier this office has intimated vide letter as mentioned you with reference no. (4), (5), (6), (7) and
(8) abave for payment, of the actual cost of the work for disposed of hazardous waste, which was
laying at your premises but you have not paid yet the amount of the same. As on date 21/02/2026,
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cumulative total quantity of 3283.945, (3060.065 MT Waste for pre-processing & 223.88 MT
incineration quantity) of hazardous waste has been cleared by these identified authorized agencies
for its final disposal through pre-processing and incineration. The work executed till date is valued
at 2 10,82,20,560 (Rupees ten crore eighty-two lakh twenty thousand five hundred sixty only)
+ 10,62,000 (Supervision cost) (Four lakh twenty-four thousand eight hundred) hence total
amount Rs.10,92,82,560 is levied. This amount represents the cost of work executed by authorized
agencies und is yet to be paid.

Accordingly, you, being the responsible occupier, are hereby directed to remit the aforesaid
amount of Rs.10,92,82,560 towards the cost of clearance, lifting, transportation, and disposal of
hazardous waste, within 07 (seven) days from the date of this letter, into the following account:

Account details

Name Gujarat Pollution Control Board
[l Bank name _ State bank of India
Branch " 1% floor, Zonal office Sector,

10 B, Gandhinagar, Dist. Gandhinagar
Gujarat, 382010 .

Account No. 10325062238 o)

| IFSC Code SBIN0001355

This letter issued after appmva'l of the competent authority.

For & on behalf of
GUJARAT POLLUTION CONTROL BOARD

K.N. Vighamshi
Regional officer, Bharuch

BV
Copy to:

(1}  Member secretary, Gujarat Pollution Control Board, Paryavaran Bhavan, Sector-10A,
Gandhinagar ................ For Information please )
(2)  Collector and District Magistrate, District emergency operation center
Kanbivaga, B/h. District treasury olfice,

Bharuch........... For information and necessary action please

(3) Unit Head, Bharuch, Gujarat Pollution Control Board Paryavaran Bhavan, Sector-10A,
Gandhinagar ......c..ovesee For information and necessary action please

(4)  Hazardous Waste Unit, Gujarat Pollution Control Board Paryavaran Bhavan, Sector-
10A, Gandhinagar ............... For information and necessary action please

(3) Police officer, Palej Police station, Palej Bharuch.............. requested to take

necessary actions w.r.t. FIR filed against Wangla Vijay Bhaskar Reddy (M/s. Eco
Waste Management) and Mohammad Hanif Qadri has been lodged at Palej police
station on 16/10/2024 (FIR No.1199039240529))

(6)  Regional Manager, Gujarat indusirial development corporation, Plot n0.624/B,
Administrative complex, Walia road, Ankleshwar, Bharuch............... For

information and requested not transfer this property along above plot ni?.ZE]I to 204,
Palej, Bharuch industrial Estate without Encumbrance Certificate (EC) of GPCB.
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